
MINLj'flis ol'NOIIMS (loMMI'l"f I,lE (N(l-7) oF

I'}LAS'l'I(l & RI'i ItllL'R PIfOI)l'i(l'l'S'
MI.lll'l' IN (; NO.03/A M 20

(lIH,LD ON 29.05.20I9)

TJNDI.],R'I'III] (] t IN IITMANSI IIP ()F

SIIRI VI.IAY KIjMAIT, AI)I)I,. IX;}''t'

Mecting No. 03/tt7-NC-7/201g of N0RMS COMMI'f'fI,l,E (NC-7) dcaling with 'ohaptcr 39 and

40 of I'l.c (Irs) Codc, hcld on 29.05.2079, undcr thc (lhairmanship of Shri vijay Kumar, Addl'

D(;Ir.l., I)ircctrlratc ()cncral of l'rlrcign '['radc, I)epartmcnt tlf (-'tlmmcrcc, udyog Rhawan' Ncw

Dclhi-1 10011. l'ollowing attcndcd thc Mccting:

1) Shri Nand Lal, (}rnsultant, I)IP['
2) Shri shaish Kumar,'['cchnical !),xpcrt (orlnsultant), D(;I'l'
3i Shri l).N. Mathur,'l'cchnical l)xpcrt (Oonsultant), IXil"l'
4) Shri o.tr. sharma,'l'cchnical Expcrt (consultant), D/tl c&P(l

5) Shri DiliP Kumar, I)lXl
6) Shri Ashok (lhandcr llhatt, l"l'tx)

3. I,-ollowing arc thc tlccisions of thc Norms (lommittec aftcr rlclibcratirln and I{A

conccrncd shalr takc c.nscqucntial acti'n as pcr lr'rcign't'radc I',licy/I'rrccdurcs:

MANljAI」 (〕ASES

(lasc No. A-35

誡 鷹 ll:1繊 言∬
儡

'嵩

1ふ Ⅶ 鶴 E卜Ⅶ
I獣
二cd

Ltd.      ||          ||

NC No.:03/AⅣ120

1)atcd:29.05。 2019

SubieCt' Fixation of standard lnput-output Norms for the export product'

Dccision : .l.hc co,-rmittcc consiclcrcd thc casc as pcr agcnda and ciccicicd to issuc dciicicncy lcttcr to thc

authorization holdcr fbr sr-rbmission of thc lollowing inlbrmation and dclcrrcd thc casc:-

a) Manufacturi*g proccss {clcarly indicating dimcnsion of Import Itc,r and sizcs to bc cut} with stagc

wise wastag" ioi cach cxport product scp-aratcly;

b) cor-rplctc carculation for rcq,"rirc'ncnt ol raw matcrial {scparatcly for cach cxport productl indicating

nctlrrrportcontcntincxportprodr'rctandwastatrlcirrvolvcd
c) production/consumption data for thc last thrcc ycars Ii''rn c.nccrncd controlling authority whcrc r"rnit is

locatedi.c.Ccntrall.]xciscInowGS.I.authority}
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08101361 12 dated 24 09 2015 l\OAtZqtoqo/O0199/AM16 
ri

Subject: Request for amendment in the description of Export ltem.

Decision: 'l'hc committcc considcrcd thc rcquest of thc firm and dccidcd that in thc minutcs of

Norms (lornrnittcc-Vll Mccting No.20 which was hcld on 02.01.2019 thc dcscription of l',xport Itcm

may bc rcad as "I'OLYANIONIC (IELL[,ILOSE(II(;) OR(;ANI(I (llIllMI(lAL {60 (ll'S
MINIMIiM)" ir-rstcad of "POLYA NIONI(I (llll.l.t;l.OSIt(R(i) OR(in\l(l (llllrMl(ln L l(r0 (il'S

MNXIMI.;M}
ItA may take consequcntial action as pcr I'tllicy / I'roccdurcs

(〕 asc lヽ oo A-37 漱二fl
ll

ll
SubieCt: COrrection

16.01.2019.

in the Minutes of NC-Vll Meeting No. 21lAM18 held on

Dccision: 'i'hc committec considcrcd thc rcqucst of thc firm and dccidcd that in the minutcs of
Norms Committcc-V[I Mccting No.21lAM18 which was hcld on 16.01 .2019 in thc Status column

word Approvcd should bc rcad instcad of I)cfcrrcd.

IミA may takc conscqucntial action as pcr I)olicy/1)roccdurcs

ONIノ INE(〕 ASES

N(〕

|::∬場胤m9

Adv.Iノic.No.and I)atc

0310825117 dated 19.11.2018

Casc No.:337/24/87-

AIノ (〕 1/2018

HQ IrilC

:01/87/050/Ol143/ノヽヽ 419/

Casc lヽ o.:390/24/87-

AI′C1/2018

HQ lrilC

:01/87/050/Ol196/AⅣ 119/

Party Namc:SHAK′ II

IうCOGR131うN

ItIンA lrilc

:06/24/040/00023/Aン 116/

ItIン A lfilc

:50/24/040/00012//ヽ ン116/

ンIcct No/1)atc:3/87

AIッ (〕 1/2019

29.05.2019

1ン ic.No/1)atc:0610038207

25.08.2015

agcnda and dccidcd to dcfcr

Status:
I)clerred

thc mattcr lilrDccision : 'l'hc committcc considcrcd thc casc as pcr
cxamination o1'thc casc by DPII'l'

Party Namc:KATAIン IN1l    Mcct No/1)atc:3/87-
INI「RAPROI)UC′ I｀ SPVT I′ TD.AI″C1/2019

29.05.2019

Status:
De f'crred

I′ icヽ(()/1)atc:5010002226

2010.2015

Dccision : 'l'hc committcc considcrcd thc casc zls pcr agcnda and dccidcd to dcfcr thc mattcr lor
examination of thc casc by 'l'cchnical Ilxpcrt(Consultant) {SK}.

|IIIQ「 .ヽ().    ~
101ノ 87′ 50′ 00571′ AM19ノ DE
S¨V‖

103′ 94ノ 040ノ 00704′AM19

|

‖

恕 ′た夕__



(〕 asc No.:346/24/87-         Pal・ ty NanlcI ItliNIデ●
/Sヽ/S     ⅣIcct N()/1)atci3/87      Status:

I AIJC1/2018           1NI〕 IA PItIVATI:I´ IMH｀1lD  AI′ C1/2019        Approvcd
129.052019             1

1 1HQ lrilc             ltI′ A Irilc            I.iC No/Datc:0710108949 1
1  :O1/87/050/01152/AM19/      :07/24/040/00221/Aヽ416/      2710.2015

. 1)ccision : 13ascd on thc cxanlination of thc casc of・
firl1l by'I｀ cchnical lixpcrt((〕 Onsultant{SKI)in lfilC

No. 0ll8ll050lOO221lL\ 19, thc (lommittcc dccidcd to ratify thc liccrtsc as urtdcr.

sxPORr lrEM i qrv I lMPoRr lrEM

l〕 ACK SHl〕 ItT― Prcscrv Λ ―

190WN         66940Kg
PI〕
′
I｀

Polycstcr  llilln
′
I｀ crcphthalatc lfilln

PI〕
′
I｀

Polycstcr  lrillη
′
I｀crcphthalatc lrilin

Polycstcr Irilm
'l'crcphthalatc I;iIm

PI〕
′
I｀

I'}oiycstcr I;ihn
'l'crcphthalatc Iiihn

FH′ MI

Polycthylcnc

I'}olycthylcnc
50u

lFII″ M

Polycthylcnc

50u

lギ H′ンI

Polytchylcnc

190u

BACK SHI〕 Iう

′
I｀ Prcscrv A一

125WN

l〕ACK SHIう I]'I｀

100WN

13A(〕 K SIII〕 I〕
′
1｀ 1)rcscrv l

190WI)

I〕 A(〕 K SIIIう It′ I｀ 1)rcscrv l ―

150Wl)

93350K3

24057Kg

78446Kg

PI]・ I｀ lギ H´
～
1

27195Kg I Polycstcr lrilm Polycthylcnc
'l'crcphthalatc I;ilm 1 90u

l〕 llVA I)()I′Y lギ H′ン1

Prir-rtcd Latrrinatc

131tVA P()I′Y IFH′ NI

Printcd Laminatc

I〕I]VA P()I′Y
Printcd I´ alninatc

l〕 I〕VA    POI´ Y
Pintcd I´ anlinatc

131〕 VA 1)()I′ Y lfHンⅣI

I'}rintcd Laminatc

ノ`I)I II〕 SIVlう Itl〕 SIN

ADHItSIVI]

ADHI〕 SIVI]

ADHItSIVI]RI〕 SIN

AI)HI]SIVI]RI〕 SIN

ADHItSIVII IIAItI)NliIR

l.05Kg/Kg

l.05Kg/Kg
contcnt in I')xport

l.05Kg/Kg
contcnt in llxport

l.05KgiKg
contcnt in I:xport

105K3/K8
contcnt in I]xp()rt

1.05K3/1(3

contcnt in ltxport

RI〕 SIN

ItltS IN

l.05Kg/Kg
contcnt in l')xport

l.05Kg/Kg
contcnt in I'ixport

l.05Kg/Kg
contcnt in lixport

l.05Kg/Kg
contcnt in I:xport

l.05Kg/Ks
contcnt in I'ixport

l 05KgiKg
contcnt in I')xport

1.05Kg/Kg
contcnt in l:xport

1.05Kg/Kg
contcnt in I:xport

1.05K3/K3

contcnt in I:xpol・ t

l.05K3/K8
contcnt in Iう xport

l.05Kg/Kg
contcnt in I'.xport

ADHIiSIVl〕 IIARDNI]R

lギ H´ⅣI

PI〕
′
I｀

質 懺″



105K3/K8
contcnt in l]xport

1.05Kg/Kg
contcnt in lrxport

1.05K3/7K3

contcnt in I〕 xport

l.05Kg/Ki;
contcnt in Irxport

l.05Kg/Kg
contcnt in l:xport

1 05K3/K8

contcnt in I]xport

105K3/K3
contcnt in I]xport

1.05K3/K3

contcntin I]xport

Casc lNo.:75/23/87-

AIノ《E1/2018

HQlギ ilC

iO1/87/050/00773/AⅣ l19/

Party Nainc:ASHIRVAI)
PIPIIS PV′ I｀ I´

′
I｀ I).,

ItI´ A lfilc

:07/24/040/00007/Aン i17/

NIcct No/Datc:3/87-

AIン (〕 1/2019

2905.2019

1ン iC●卜(o/1)atc:0710109779
104.052016

Status:
Approved

Dccision : Ilascd on thc cxamination of thc casc of'firm by'l'cchnical l..xpcrt (Consultant {SK}) in l;ilc No.

0ll8ll050l007l3lAMl9, thc Comrnittcc dccidcd to ratify thc liccnsc as undcr:-

(〕 asc lヽ o.:76/23/87-

AIソC1/2018
Party Nalnc:ASHIRVAI)
PIPIiS PV′ I｀ I´

'I｀

I).,

ンIcct No/1)atci3/87-

IAIン C1/2019
129.05.2019

Quantity

0.937KglKg of I:xport

Status:
Approvcd

EXPORT ITEM       I   QTY   I  IMPORTITEMEXPORT ITEM       I   QTY   I  IMPORTITEM

轟 羅 獅
隅
屁魚電器 :ll囃

鋼 T P… ヽN

RA may take consequential action as per Policy / Procedures

HQ lfilC ItI´ /ヽ lrilc I.icヽ(0/1)atci071 01 09780

:01/87/050/00774/Aヽ 419/      :07/24/040/00008/ノ Ⅳ`i1 7/      04052016

1Dccision:13ascd On thc cxaminati()n of thc casc()f・ Arin by′ I｀cchnical lう xpcrt(COnsultant{SK})in lfilC

INo.01/87/050/00774/Λ M19,thc C()1■ mittcc dccidcd t()ratify thc liccnsc as undcr:

‐ |~           1 
計 Y l lMP6RT「 EM Il  d,IⅢ

II I‐ |

| | I      EXPOR丁 ITEM

AI)Hlう SIVIう IIARDNItR

AI)Hl]SIVl〕 IIARDNI]R

ADHESIVI〕 IIARDNI]R

PVI)lギ            IfII´ M
Polyvinyl I)i lfluoridc

PVDlギ            lfIIフ M
Polyvinyl I)i lrluoridc

PI]T              IfIIィlИ
Polycstcr  lfilm  Polycthylcnc
′
l｀crcphthalatc lrilln 1 50u

PI]′ I｀              lfHン ンI
Polycstcr  lrilln  Polycthylcnc
・
1｀crcphthalatc lFill]n100u

PI〕
′
1｀              

「
H′M

Polycstcr  lrillll  Polycthylcnc
′
I｀crcphthalatc lfilin 1 25u

RA may take consequential action as per Policy / Procedures

|

|



0.937Kg/Kg of Irxport

I   RA may takc conscqucntial action as por PolicY / Procedures

Casc No.:53/19/87¨ AIJC1/2018 1Party Nalnc:GUNJAN     
～
Icct No/1)atci3/87-    Status:

‐                        PAIN′ I｀ SIン IⅣIITltI)         AIンC1/2019          v/ithdrawn
29.05.2019

t191;捻
5υ00547AMlシ  憔ち1用,研00284ハM17  1『ぶ出lα 0810138856

.  Dccision : ′
I｀hc cOnllllittcc c()nsidcrcd thc rcply of｀ thc ltA whcrcin it was nlcnti()ncd that Advancc

Authorization was issucd on ltcpcat 13asis and ratiflcation of nornls not rcquircd. 
′
I｀ hcrcforc, conllllittcc

l   ‐dccidcd tO、 vithdra、 v thc casc

‐   Casc No.:107/24/87-          Party Nanlc:AI′ l」 PI′ AS′ I｀      ⅣIcct卜(o/1)atc:3/87-      Status:
‐   AIノ (〕 1/2018                  11ヽ I)IA PItIVA′ l・ l:I´ IⅣII′ I｀ 1lI)    AI´ (〕 1/2019              1)cfcrrcd

2905.2019

HQ lrilC               RI´ A llilc              I´ ic.× ()/1)atc:3410043209
:   :01/87/050/00913/AM19/      :34/24/040/00250/AⅣ I17/      22.052017             .

|  ‐Dccision : ′I｀hc c0111111ittCc considcrcd thc casc as pcr agcnda and dccidcd issuc dcflcicncy lcttcr to thc

l lauthOrizati()n hOldcr R)r submission ofthc R)ll()win3 inR)rmati()n.

| 
‐
a)TCChnical dcscriptions/spccincations,pcrccnta3c COmposition(by wCi3ht)OfthC products t()bc cxportcd

7 b)I)ctailcd nlanuね
cturin3 pr()ccss alon3 With tcchnical justificati()n hr wastagcs clainlcd at cach stagc and

l   ‐cach ofthc nlatcrials rcquircd in thc manuracturin3 proCCSS・

i   C)ChCInical nalllc,'I｀ CChnical spcciflcatiOns ofitcllls proposcd to bc inlportcd.

:   d)WhCthCr thc scrap 8Cncratcd in thc proccss iS bCin3 1・ cuSCd()r not.If not thc tcchnical justi「 lcation R)r its
non‐ usc lllay bc ftlrnishcd lfthc scrap is bcin3 sold、 thc salc valuc/cOnllncrcial valuc inay bc indicatcd

C)ンIatCrial balancc indicatin3 calculativc statcincnt ofthc rcquircnlcnt ol｀ cach()fitcin R)r nlanulhcturc()「

‐   cach of cxport product

‐  OI)Ctails of catalo3uc of cach illlportcd input and thcir ibnction in nlanuね cturing pr()ccss

lCasc No.:73/24/87-AI」 C1/2018 Party Nalnc:I)ASIIン IIiSII     ⅣIcct No/1)atc:3/87-      status:
‐                   IRI」 I〕 l〕 1llt INI)モ JS'I｀Itl1lS     AIン (〕 1/2019

PV・ I｀ .I´
′
I｀I).                  29052019

8 1HQ IrilC                IRIン A Irilc               Iン ic.N()/1)atc:5210042373 vヽithdrawn
:01/87/050/00879/Aン 119/      :52/24/040/00029/ANl18/       1809.2017

Dccision : ′I｀ hc cOnlmittcc considcrcd thc rcply of thc flrlη whcrcin it was mcntioncd that liccnsc was
surrcndcrcd to RA,Surate'I｀ hcrcfc)rc,collnlllittcc dccidcd to withdraw thc casc.

Casc lヽ o.:2/19/87-AIノ (〕 1/2018  Party lヽ anlc:P()Itt」 S          NIcct N()/1)atc:3/87-      status:
.                   Iン AI〕ORATORII:S PRIVATI:  AIン C1/2019          Dcfc・ rrcd

Iン IンIITI]D              2905.2019
9 HQ lfilC              RIン A lrilc             Iンic.No/1)atc:0910065993
101/87/050/00496/AⅣ 119/      :09/24/040/00563/Aン118/       16022018

11)CCiSion:'I｀ hc col■ 11littcc considcrcd thc casc as pcl・ a3cnda and dccidcd t()dcた r thc inattcr R)r want of

Ь

氏、́ウ之ιィルソt′"

患羅蜘:撃lぷttW:鵬御1 PV(〕 RIう SIN



Hard Copy of｀ thc application t)rm RA as wcH as lirlll

Casc No.:10/17/87-AI′ C1/2018 1Party Nainc:III」 II′ I｀AMAKI   ⅣIcct N()/1)atc:3/87-
IPPIン Iン IⅣIITl:I)           .AI´ C1/2019
1                           29052019

Status:
Rejcctcd

Ю電3詳掲5υ∞鵜νAM剛
ItI´A lrilc

:03/94/040/00117/Aヽ /119/

I´ic.N()/1)atc:0310821212

24.05.2018

firin on 15.01.2019,、 vhich was ft)Ho、 vcd by a

thc I)Iン .Thcrcforc,committcc dccidcd t()rttCCt

Dccision : 'l'hc committcc noted that a I)1, was issr.rcd to

rcmindcr on 08.04.2019. IIowcvcr, firm has not rcplicd to '

thc casc

(〕 asc lヽ o.:145/24/87-

ノヽIノ (〕 1/2018

H尾3講掲50//00%ν AⅦリ

Party Nainc:ARVI× I)

Iッ Iヽ 41・ I｀ 1]I)

Iミ I´A lrilc

:08/24/040/00390/ANI18/

Party Namc:AIン モ」PIフAS'I・

INI)IA PRIVATIう Iン I｀41TI]I)

ItIンノヽ Irilc

Pal・ty Nainc:AIン l」 PIン AS′ I｀

INI)IA PRIVATIう I′ Iヽ41TI〕 I)

ItIノA lfilc

:34/24/040/00084/AVi19/

ItIンノ` IfilC

:05/23/040/00125/ANl19/

firm

ⅣIcct No/1)atc:3/87

AIン (〕 1/2019

2905.2019

1ン ic.卜(o/Datc:0810142727

0106.2018

1tA whcrcin it was nlcntioncd

and application 、vas not scnt

Status:
Withdrawn

that Advancc
duc to this

Status:
Deferred

Dccision : 'l'hc committcc considcrcd thc rcply of thc
Authorization was issucd on sclf ratilication basis
rcason.'l'hcrclorc, committcc dccidcd to withdraw thc casc.

121:01/87/050/00912/AⅣ l19/      :34/24/040/00085/ANl19/       12.06.2018

11〕 ccision :′ I｀hc Conllllittcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy lcttcr to thc

‐authorization holdcr for sublllission()fthc foHowing inR)rillation and dcfbrrcd thc casc:―

a) Quantity()f indi3cnous input uscd 、vith thcir quantity R)r total cxport product

Casc lヽ o.:106/24/87-

AI′C1/2018

HQ IrilC

Casc No.:108/24/87-

AIノ (〕 1/2018

HQ lrilC

i01/87/050/00914/AⅣ 119/

14 HQI「 ilC

101/87/050/00244/AM19/

ンIcct No/1)atci3/87-

AI´ (〕 1/2019

29.05.2019

1´ic.No/1)atc:3410044236

ンIcct No/1)atc:3/87-      status:

AI“ C1/2019          1)c彙)rrcd
29.052019

1″ ic.No/1)atc:3410044237

12.06.2018

ンIcct× ()/1)atc:3/87-      status:

ノ`Iン(l1/2019              1)cfcrrcd

29.052019

1ノ ic.卜I()/1)atci051 0406854

14.06.2018

and dccidcd that thc salllc lllay bc scnt

1311)ccisiOn : 'I｀ hc Col■ lnittcc considcrcd thc casc as pcr a3cnda and dccidcd tO issuc dcncicncy lcttcr to thc

lauthorization holdcr fk)r subnlission()fthc fk)ll()win3 11lR)1・ inatit)n and dcft・ rrcd thc casci

a) Qr,rantity of indigcnous input r-rscd with thcir qr"rantity {or total cxport product

Casc No.:25112187-LLCI12018 Party Narnc: (l.l].SPOR'l'S

Dccision i 'l'hc committcc considcrcd thc rcply of'thc
DIIP'l' 1'or cxamination and cor-r-rrncnts.

がヽ /ル し…



Case No.:68116187-Ll,Cl12018 Party Namc: CIlliS'l 4ヽcct No/1)atci3/87-     Status:

/ヽ I′ (〕 1/2019               1)cfcrrcd

29.05.2019             1

1´ ic.卜(()/1)atc:0810142952

0407.2018

and dccidcd to issuc dcficicncy lcttcr to thc

and dcFc・ rrcd thc casci―

IIQ IrilC

:01/87/050/00365//ヽン119/

(〕 asc lヽ o.:14/17/87-

AIJC1/2018

HQ IrilC

:01/87/050/00406/ノヽヽ 119/

COMPOSI′ I｀ lうS&PIッAS′ I｀ ICS
PV'I｀ .Iン

′
I｀ I).

RIソA Ifilc

:08/24/040/00079/ノ ン`i19/

Party Nal1lc:ARIIIANT

PIンAST PUIフ VI:RIZIlヽ (G

INI)【」S′ I｀ ItY Iノ IンP

ItI´A lrilc

:03/94/040/00195/ノ ル`119/

lうxport Product

ltcsin()n 1000/O basis

ンIcct No/1)atc:3/87-

AIノ (〕 1/2019

29.05.2019

1ンic No/1)atci0310822145

05.072018

and dccidcd lo l

as llllport itc111 ls

lMPORTITEM

Decision : 'l'hc Comrnittcc considcrcd thc casc as pcr agcnda

authorization holder 1'or subrnission of thc lollowing inlorrration

a)Pcrccntagc solid contcnt{l{csin contcnt} in thc
b)Pcrccntagc composition ol' saturatcd Polycstcr
c)'l'otai solvcnt contcnt in thc cxport product

Status:
Approvcd

Dccisitln : 'l'hc committcc considcrcd thc
with thc cOnditiOn that aH statutory clcarancc

EXPORT ITEM

COIン ()l」 RIうI)    /
P【」IンVI]RISI]D P()WI)l]It

(CON′ l｀AINING MINIMUM 98%|
0「        II´ DΠ l)|
ⅣIItSH S1/11 - 25 T()35 ンII]SHI
ン1/ヽ I)11()UT()lf Iン I′ I〕Pll         .

Iイ Iン I)P11 (ItliGRIND/
AGGIン OMI]RATli/
1tI](〕 Y(〕 I´ l]I)

GRANUI´ IiS)

casc as

should

QTY

208000K8

pcr agcnda

bc obtaincd
rati～ thC

,rccycicd

liccnsc as

granulcs:

Quantity

undcr

ヽヽ/111′ I｀ I]|

)WI)l]RI

/ 9R"A:
208000K3

RA may takc conscqucntial action as pcr POlicy/Proccdurcs

酬3詳%50/00剛AM W

嘲3謝:5υ∞39_3/AM W

Decisitln I'l'hc committcc notcd that a DL was issucd to firm on 15.01.2019, which was followcd by a
reminder on 08.04.2019. IIowcvcr, firnt not rcplicd to thc DL.'l'hcrcl'orc, comnrittcc dccidcd to rcjcct thc
casc

Casc No.:1/17/87-AIノ (〕 1/2018  Partv Namc:INI〕 I(]A

CONVI:YORSI´ IMI′ IIう I)

Casc No.:88/16/87¨ AI′ C1/2018 Party Nalnc:(〕 【」JARAT
Iギ IンUORO CIII;MI(〕 AIィ SI´ I｀ I)

ⅣIcct No/1)atc:3/87-       status:

AI´C1/2019        Rcjcctcd
29.052019

1″ ic.卜10/1)atc:3410044315

10.07.2018             
‐

ンIcct No/1)atci3/87      status:

AIン (〕 1/2019        Rcjcctcd
29.05.2019

1ンiC.NO/1)atci12 1 0009674

1807.2018

ンIcct No/1)atc:3/87-       status:

AI′C1/2019        1Rcjcctcd
29.05.2019

1′ic No/1)atci051 0407346

27072018
HQ IfilC

:O1/87/050/00361/ANi19/

ItI´ A Irilc

:34/24/040/00122/ノ Ⅳゝi1 9/

ItI″A Ifilc

:12/24/040/00001/AⅣ l19/

ItI´ A lfile

:05/24/040/00239/AN119/

Dccision:'l'hccommittccnotcdthataI)l-wasissucdtof-rrrron I5.0L20I9,whichwaslollowcdbya
rcmindcr on 0U.04.2019. IIowcvcr, firm not rcplicd 1o thc I)l-.'l'hcrcfirrc, comnrittcc dccidcd to rc.jcct thc
CASC

Casc No.:64/16/87-AIノ C1/2018 Party Nalllc:PIONI]I]R

POI″ YIンltATHItRS IンTI)

L"tS, lt,-n'--

謡 :l尉



Decisionl'l'hccommittccnotcdthatal)l.wasissucdtoflrmon i5.0l.20lg,whichwasfollowcdbya
rcmindcr on 08.04.2019. IIowcvcr, fimr not rcplicd to thc I)l-.'l'hcrcforc, comrnittcc dccidcd to rcjcct thc
caso

η19詳旭50/00%″ AM W

べ税;捻50/7oo行″AM p

Casc No.:57/16/87-AIィ C1/2018 Party Nalllc:(]Iン Iう ItNA
INI〕 l」 S・ I｀ RII:S PRIVATI:
I.IンII′ I｀ 1う I)

ItIン A lrilc

:05/23/040/00074/ノ＼Ⅳi1 9/

νlcct N()/1)atc:3/87-      status:

AIン(11/2019         Rcjcctcd
29052019

1ン iC.卜(o/1)atc:0510407409

0208.2018             1

Status:
Rcjected

Dccision ! 'l'hc committcc notod that a DI- was issucd to finn on I5.01.2019, which was I'ollowcd by a

rctninder on 0tt.04.2019. Ilowcvcr, firm not rcpliccl to thc DL.'l'hcrclbrc, comrnittcc dccidcd to rc1cct thc
casc

(〕 asc No.:25/18/87-AIブ C1/2018 Party Na11lc:Gモ 」JARAT      Mcct NO/1)atc:3/87
1「 IッUORO CIII]ヽ41(〕 AIンSIンTI) AIン C1/2019

29.05.2019

22‐ HQ lrilC

I:01/87/050/00468/AⅣ 119/

23 1HQ IrilC

101/87/050/00470/Aン 119/

RIン A Ifilc

:34/24/040/00167/AN119/

RIンA Irilc

:34/24/040/00102/ノ Nゝ119/

ItIッ A lrilc

:34/24/040/00104/AⅣ 119/

Iィic.No/1)atc:3410044396  1

08.082018

flrnl on 15.01.2019,which was ft)ll()wcd by a

thc I〕 I´ .′ I｀hcrcfc)rc,c()1■ lnittcc dccidcd to rc・ icct

Mcct N()/1)atci3/87-   lstatus:

AI′ (〕 1/2019              1)cfcrrcd

29.052019

1´ ic.No/1)atc:3410044412

09082018

ンicct N()/1〕atc:3/87-      status:

AI´ (〕 1/2019         1Dcfcrrcd
29.052019

1ン ic.No/1)atc:3410044411  1

09.08.2018

ⅣIcct No/1)atc:3/87-

AIン (〕 1/2019

29.05.2019

1´ ic NO/1)atci341 004441 0

may bc scnt

Status:
Defcrrcd

Dccision : 'l'hc commrttcc notcd that a I)1, was issr-rcd to
rcmindcr on 0U.04.2019. IIowcvcr, frrrlr has not rcplicd to
thc case

Case No.: l9ll8l87-Al,Cll20l8 I'}arty Namc: SIIIVn
PI in I{Mn CI IIrM L'l'l)

Decision : 'l'hc committcc considcrcd thc rcply of thc firm and dccidcd that thc sanlc mav bc scnt tcl'l'cchnical Ilxpcrt(consultant) {SK } for cxarnination and comments.

(〕 asc No.:21/18/87-AI′ C1/2018 Party Nanlc:SHIVA
PHARMACHI]MIン TI)

,Decisitln : 'l'hc conrmittcc considcrcd thc rcply of rhc lrrm and dccidcd that thc sanrc
''l'cchnical l')xpcrt(consultant) { SK } for cxamination and comnrcnts.

(〕 asc No.:22/18/87¨AIノ C1/2018 Party Nanlc:SHIVA
PHARMACHIう MIンTI)

24 1HQ IrilC ItIン A Irilc

Casc No.:24/18/87-AIィ C1/2018 Party Nainc:SHIVA
PHARMA(〕 HIう MI′TI)

:O1/87/050/00471/AⅣ 119/      134/24/040/00105/AM19/      .0908.2018

1)ccision : 
′
I｀ hc collllllittcc cOnsidcrcd thc rcply()f thc firlll and dccidcd that thc salllc inay bc scnt to

Tcchnical lixpcrt(ConSultant){SK}br cxanlinati()n and c()inincnts.

ⅣIcct N()/1)atc:3/87-

AIン (〕 1/2019

29.052019

Status:
I)cl'crrcd

La p t*r r.-^n

嗣秘
=器
「11麟iV



I  HQ lrilC               RI´ A lrilc              I´ ic.N()/1)atci341 0044413
1  .:O1/87/050/00473/AN119/      :34/24/040/00107/AⅣl19/      .09.08.2018

1  Dccision:Thc cOmmittcc cOnsidcrcd thc rcply oF thc Arnl and dccidcd that thc samc l■ ay bc scnt tO
I  'I｀ cchnical lixpcrt(COnsultant)iSK)fc)r CXalllination and conllncnts

‐  Casc No.:46/19/87-AI′ C1/2018 Party Nainc:SHIVA       ンicct N()/1)atc:3/87-    status:
I                      PHARMA(〕 H1lM I´TD      AI´ (〕 1/2019          Dcた rrcd

29.05.2019

26 HQ IrilC                ‐RIンA lrilc                Iン ic No/1)atci341 0044408
‐   :01/87/050/00540/AⅣ 119/      :34/24/040/00101/AⅣl19/      09.082018

1)ccisi()n : 
′
I｀ hc conllllittcc cOnsidcrcd thc rcply()fithc rlrlll and dccidcd that thc sanlc nlay bc scnt 10

・
I｀cchnical ltxpcrt(COnsultant){SKl fc)r CXalllinati()n and c()mnlcnts

,  Casc No.:124/24/87-      IParty Nalllci RA'I｀ IINA     NIcct No/1)atc:3/87-    status:
|  IAIノ C1/2018            1PACKAGING INDIA      ‐AIィ C1/2019         Dcfcrrcd
l                            

‐
PV・ I｀ Iン
′
I｀I),                 29.05.2019

1  HQ lrilC             IRIッ AI「 ilc            I″ ic N()/1)atc:0710113709
1   :01/87/050/00930/ノkゝ419/      107/24/040/00105/Aン119/      13.08_2018

1 Dccision:′ I｀ hc c01nnlittcc considcrcd thc casc as pcr agcnda and dccidcd t()issuc dcAcicncy lcttcr t()thc

l   authOrization holdcr for subnlission()fthc R)1lowing infc)rnlation and dcibrrcd thc casc:一

| la)TCChnical dcscriptions/spccincations,pcrccntagc c()illpOsition(by wcight)OfthC prOducts tO bc cxportcd.

27b)I)ctailcd lllanuね cturin3 proccss al()n3with tcchnical justincati()nR)r wastagcs clainlcd at cach sta3c and

l  CaCh OfthC matcrials rcquircd in thc nlanuFacturin3 pr()ccsS.

:  IC)ChCinical nalnc,′ I｀ cchnical spcciflcations of itcins pr()poscd lo bc inlportcd

l  d)WhCthCr thc scrap gcncratcd in thc proccss is bcing rcuscd or not.If n()t thc tcchnical justincation R)r its

l   lnOn―
usc lllay bc furnishcd.Ifthc scrap is bcing sold,thc salc valuc/c0111nlcrcial valuc nlay bc indicatcd.

. C)MatCrial balancc indicatin3 Calculativc statcnlcnt()fthc rcquircnlcnt()f cach Ofitcnl for illanuね cturc of

l   cach()f cxport product

OI)Ctails Of indi3cnouS input with thcir quantity

l  lCascNo.:20/18/87-AIノ C1/2018 Party Nalllc:SHIVA       ⅣIcct No/Datc:3/87-    status:
|  |                   IPHARMACIII]V〔 I´TI)     IΛ Iンc1/2019         Dcfcrrcd

29.05.2019

28‐ HQ IFilC              IRI´ A Ifilc              I´ ic N()/1)atci341 0044422
1  101/87/050/00469/Aン 119/      :34/24/040/00103/Aン 119/      1608.2018

1 11)CCiSiOn:Thc cOnlmittcc cOnsidcrcd thc rcply of thc Arm and dccidcd that thc samc inay bc scnt tO

I  ITCChnicalIう xpcrt(C()nsultant){SK}R)r cXaminatiOn alld c()111lnCnts.                        |

Casc No.:23/18/87-AIJC1/2018 1PartyNalnci SHIVA       Mcct N()/1)atc:3/87-    status:

PHARMACIIIう MI´TI)     AI.(]1/2019         Dcfcrrcd
2905.2019

29 HQ IrilC               IRIン A Irilc              Iン ic.No/1)atc:3410044423
:01/87/050/00472/AM19/      134/24/040/00106/ノ ンヽ119/      16.08.2018

1Dccision:Thc cOmmittcc cOnsidcrcd thc rcply ofthc irlll and dccidcd thatthc sanlc may bc scntt()

ITCChnicaHう xpcrt(COnSultant)iSK)R)r cXaininati()n and c()nlmcnts

:～ジし7
耐
:襲翼選lil・1lI響驚

ツ



Casc No.:50/17/87-AI′ C1/2018 Party Nalnc:Gt」 NJAN
PAINTS I´ IMI′ I｀ l:I)

ItIッ /ヽ lfilc

108/24/040/00167/AN119/

Party Nalllc:SHRINATH
l「 I´I]XIPACK PVTI′ TI)

ItIッ A Irilc

i09/24/040/00256/Aン 119/

QTY

500000K3

Party Nanlc:PI()ヽ 1lI:It

POIィ YIン lう ATHIうRSI´ TI)

3F
F‐

ンIcct N()/Datc:3/87-

AIフC1/2019
29.05.2019

1´ic.No/1)atc:0810143384

05.09.2018

Status:
Rcjected

Quantity

390000K3

131250K3

Ю罵3講掲5υ∞
“
νAM 9

HQ lrilC

:01/87/050/00464/AN119/

Casc lヽ o.:144/24/87…

AIノC1/2018

1HQ IrilC

101/87/050/00950/Aン 119/

34 1Casc No.:49/17/87-AI′
C1/2018

RA may take consequential action as per Policy / Procedures

Decision : 'l'hc committcc notcd that a DL was issr"rcd to fjnn on 31.12.2018, which was followcd by a

rcmindcr on 08.04.2019. IIowcvcr, Iirm has not rcplicd to thc I)l-.'l'hcrcfbrc, cotnrnittcc dccidcd to rcjcct
thc casc

HQ IfilC ItIン A lfilc

:01/87/050/00534/AM19/      :24/24/040/00011/AM19/      06.09.2018

Dccision:・ I｀ hc c()lllinittCc n()tcd that a I)Iン was issucd t()Arnl on 15.01 20190,which was R)ll()wcd by a

rcl■ indcr()n08042019.IIowcvcr,flrin has not rcplicd to thc I〕 Iフ ・I｀ hcrcfk)rc,colllnlittcc dccidcd to rqicct

thc casc

Casc No.:40/19/87-AIノ C1/2018 Party Nalnc:SItRVIう VヽI〕 I´ I′

HOUSI〕 II()I´ I)Al)PI′ IA× CIiS

Casc No.:15/18/87-Al,Cll20l8 Party Namc: CiUIS'l'
CONIPOSI′ I｀ Iう S&PI′AS′ l｀ ICS
PVT.Iン
′
I｀ D.

Iヽ IンA lrilc

i08/24/040/00189/AN119/

4ヽcct lヽ o/1)atci3/87-       Status:

AI´ (〕 1/2019         Rcjcctcd
29.05.2019

1ン ic.卜lo/1)atc:2410042506

ⅣIcct卜Io/1)atc:3/87-       Status:

AIン (〕 1/2019              1)cfcrrcd

29052019

1ン iC●卜I()/1)atc:0810143479

1809.2018

Mcct No/Datci3/87-    Status:
AIィ C1/2019         Approvcd
29.05.2019

1ッ ic卜lo/1)atc:0910066681

1809.2018

32 'Decision : 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dclicicncy lcttcr to thc

authorization holdcr for submission of thc I'oliowinil infbrrnation and dc{'crrcd thc casc:

a)Pcrccntagc solid contcnt {l{csin contcnt} in thc I')xport Product

b)Pcrccntagc composition of saturatcd Polycstcr I{csin on 100'% basis

c)'l'otal solvcnt contcnt in thc cxport product

I)ccision : l〕 ascd on thc cxalllination()fthc casc of・ 1lrlll by′ I｀cchnical l〕xpcrt((〕 Onstlltant l SK})in lrilC

No.01/87/050/00950/AM19,thc C()ininittcc dccidcd to ratify thc liccnsc as undcri

!MPORTITEM

I´ I´ I)PIう (〕 ranulcs

I´ I)PIう Granulcs

ンIcct No/1)atci3/87

AI´ C1/2019
Status:
Rejectcd

10

.MI晨穂7き
Udノ:31L鷹滋二・ri



HQ IrilC

:01/87/050/00441/Aン 119/

ItI′ A I「ilc

:05/24/040/00348/Aン119/

29.05.2019

1ンiC卜(0/1)atc:0510407837

19092018

「 lrin on 15.01.2019,which、 vas follo、 vcd by a

I)I´ ′I｀ hcrcR)rc,c()mnlittcc dccidcd to rttcCt thC
Decision : 'l'hc commitlcc notcd that a I)l- was issucd to
rcmindcr on 0ti.04.2019. IIowcvcr, firm not rcplicd to thc
casc

35 HQ lfilC

101/87/050/00435/Aヽ419/

ItIン A lfilc

:05/23/040/00269/ノ Ⅳヽ119/

RIンA Irilc

:08/24/040/00226/AⅣ l19/

ItILA lrilc

i34/24/040/00193/AⅣ119/

Party Namc:AItⅣI()It

Iン IⅣII′ I｀ 1]I〕

ItIッ A「 ilc
i07/24/040/00181/Aン 119/

C-asc No.:431 17 187-Ll,Cll20l8 Party Namc: G.ll.SPOR'l'S ンIcct No/1)atc:3/87-

AI′ (〕 1/2019

29.05.2019

1ン ic No/1)atc:0510407861

24.09.2018

and dccidcd that thc sainc nlay bc scnt

Status:
Dcli'rrcd

Status:
Rcjected

Status:
Rc.jcctcd

Status:
Rcjcctcd

Dccision : 'l'hc comnrittcc considcrcd thc rcply oI thc firnr
DIIP'l' I'or cxamination and commcnts.

Case No.: l6ll8l87-Ll,Cll20l8 Party Nauc: CI{liS'l'
COMPOSH｀ liS&I》 IフASTICS
PVT I″ TI).

ItI´ A Irilc

i08/24/040/00217/AⅣ 119/

Ⅳicct No/1)atc:3/87-

AIン (〕 1/2019

29.052019

1′ic.No/1)atc:0810143658

09.10.2018

4ヽcct lヽ o/1)atc:3/87-

ノ`Iン('1/2019

29.05.2019

1レ iC.No/1)atc:3410044582

1210.2018

AIンC1/2019
2905.2019

1ノ ic.卜lo/1)ate:0710114019

1610.2018

%19詳掲50/00鶴AM朗

り19詳捻50/00%7AM 9

端 3講捻5υ∞欄AM W

Decision:'l'hccommittccnotedthatal)l,wasissucdtofirmon l1.0l.2019.whichwasflollowcdbya
remindcr on 0tt.04.2019. Ilowcvcr, firm has not rcplicd to thc I)1..'l'hcrcfrrrc, cornrnittcc dccidcd to rcjcct
the case

Casc No.:18/18/87-AIノ C1/2018 Party Nalllc:Gモ 」JARAT     NIcct N()/1)atc:3/87-
RAI「IFIA INI)US′ I｀ ItIIiS IッTI)  AI´C1/2019

29052019

I´ ic卜(()/1)atc:0810143674

10.10.2018

「
lrill()n 15.01 2019,which was fc)llowcd by a

thc I)Iン .Thcrcforc,committcc dccidcd t()rttCCt

Dccision ! 'l'hc cornmittcc notcd that a I)1, was issr,icd to

rcmindcr on 08.04.2019. IIowcvcr, firrn has not rcplicd to
thc casc

(jasc No.:2 6ll8l87-AL(lll2018 Party Nanrc: PI(lS II\lr
MIIl,AMINIl i.l.P

Decision : 'l'he committcc notcd that a DL was issr-rcd to firm on 11.01. 2019, which was followcd by a

rcmindcr on 08.04.2019. IIowcvcr, firnr has not rcplicd to thc I)1..'l'hcrclorc, cot.t.ttnittcc dccidcd to rc.icct

thc casc

Casc No.:165/24/87-

AIノC1/2018

HQ lrilC

:01/87/050/00971/Aン 119/

PIンAS′ I｀  4ヽcct lヽ o/1)atc:3/87 Status:
Approved

Decision : Ilascd on thc cxamination of'thc casc of firm by'l'cchnical Irxpcrt (Consultant ISK|) in lrilc

No. 0 ll871050100971lAM i 9, thc Committcc dccidcd to adopt lo1lowing nom.ts:



EXPORT ITEM

I;ixatc Sub Asscrnbly,
Nct contcnt of

IMPORTITEM

Makrolon
Makrolon

315

3158- 16500〕 uヽnlbcr

ⅣIakr()lon  315

3158550115

90897626-Ol
Washcr

Makrolon
(clcar)

Rctaining

550115 (clear) in
cxport product is

690.48 Kgs

{Polycarbonate l{csin)

Sprini3 90tj3 1320 0l ro, Il

Party Nanlc:SIIItIN/ヽ
′
I｀ II

Iギ I´ IうXIPΛCK PVTI´TI〕

90905253 Ilall Plungcr'l'ip

cOl 20 016-03 l0 s ss'r'
Corrprcssion Springs, 0.l(r
Inch wirc diarnctcr, 12 Inch
()l), 31 Inch Lcngth
(Unloadcd)

90897623 Stop 'l'r.rbs (500
Iicct (lr"rt to I-cngth, anncalcd)

90tt31347 Whitc l.orcc i;ibcr
Sizs 3 0 7"cLrt to lcngth
Kollidon tippcd

90ti3 I 320 Spring 9083 1320
0l rcv Il

9083 I 330 Spring Plungcr

9087625 01 Pcck anchor

908313351〕 aH Plungcr'I｀ ip

90897622 Dow Corning
SILAS'l'lC Q7 4750 (Suturc
I{ctaining 'l'ubc)

90ti31331 832 Sockct IIcad
Sct Scrcw

90897623 Stop 'l'ubc (500
I;cct (lut to Lcngth, anncalcd)

Nct to Nct with
Accountability in I.)xport

Nct to Nct with
Accountability in I:xport

Nct to Nct with
Accor"rntabi lity in irxport

Nct to Nct with
Accountability in Iixport

Status:
Approved

RA may take consequential action as per Policy / Procedures

ンIcctヽ o/1)atc:3/87

AIン (〕 1/2019

29.05.2019

ItIフA Irilc

:09/24/040/00352/AⅣ l19/

Iンic.No/r)atc:o910066759

24.10.2018

Decision ! Ilascd on thc examination of thc casc of firrn by'l'cchnical Ilxpcrt (Consultant (SK]) in I;ilc
No. 0 | l8l10501009731LM I 9, thc Clorrmittcc dccidcd to ratily thc liccnsc as undcr: .

725K9

Nct to Nct with
Accountability in Irxport

Nst to Nct with
Accountability in lixport

卜ヾct    to    卜ヾct    、vlth

Accountability in I:xport

Nct to Nct with
Accountability in i:xport

Nct   to   Nct   with

Accountability in lう xport

Nct to Nct with
Accountability in I:xprlrt

Nct to Nct with
Accountabi Iity in l..xport

Nct to Net with
Accountability in Iixport

Nct to Nct with
Accountability in I..xport

|||  lx16肝 Ⅲ
EI  I QW I MPO肝

「

EM 1 0し
1鳥 | |

QTY Quantity

(〕 asc No.:167/24/87¨

AIィC1/2018

Llp k*,(;



Multi t-ayci Co Irxtrudcd plastic
packaging   nlatcrial    l」 nprintcd

(CI´ Iヽ G lfII´ M)
500000K3

RA may take consequential action as per Policy / Procedures

Casc No.:18/21/87¨

/ヽ I」 (〕 1/2018

Party Nainc:KUI´ OI)AY
TltCHNOPA(〕 K PVTI´

′
I｀ 1),

ⅣIcct No/1)atc:3/87-      Status:

AIン (〕 1/2019            ノヽpprovcd
129.05.2019             1

1ン ic.卜Io/1)atc:0310824816

31.102018:01/87/050/00567/Aン 119/      :03/94/040/00664/Aン 119/

Dccision I Ilascd on thc cxamination ol'thc casc t>1'Iirrn by'l'cchnical Irxpcrt (Consultarrt ISK]) in Irilc
No. 0118110501005611LMl9, thc Comrnittcc dccidcd to ratify thc liccnsc as undcr:-

EXPORT ITEM lMPOR丁 ITEM Quantity

IHQ IFilC               RIン A「 ilc

PIフAS′ I｀IC 13AGS(
I)Iい WSTRING TΛ PE BAGS)(
4ヽAI)】 ]()IJ′ I｀ ()l'I′ Iン I)PI]

GRANUIン ItS,HDPIう GRANUI´ IiS
AND HDPI]DRAW′ l｀ APIう )

NI]′ I｀ CONTENT:1)Iフ Iン I)PI]

GRANUIン IうS-57,142.8572)HDPIう
GRANIィUliS-1,14,285.723)
DRAWSTRING′ I｀ APIt(IH)PIう

DRAW TAP11)(25MM T0 100
MM WII)1｀II):19,047619

190476191K8141 Iン Iン I)PI]

GRANUIン lう S
60000.000K3

III)PIう

GRANUI´ l〕 S
120000000K8

DRAWSTRING
TAPIう    (IH)PI]
DRAW TAP11)(
25ⅣIンI  T()  100
MM WII)′ I｀ II)

20000.000Kg

Status:
Dcfcrrcd

‐HQ lfilC
:01/87/050/00662/AⅣ 119/

Dccision ! 'l'hc Clornmittcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy lcttcr to thc

authorization holdcr for subrnission of thc {ollowing inlilrmation and dcfcrrcd thc casc:-

a)Pcrccntagc solid contcnt {ltcsin contcnt} in thc I'ixport Product
b)Pcrccntagc conrpositicln o{'saturatcd Polycstcr I{csin on 100'% basis
c)'l'otal solvcnt contcnt in thc cxport product

ンIcct No/1)atci3/87-

Party Namci CRItS'I｀

COMPOSITliS&PIン AS′ I｀ I(〕 S
PVT I´

′
I｀I)

ItI´ A lfilc

:08/24/040/00255ん ヘン119/

ⅣIcct N()/1)atc:3/87-

AIン (〕 1/2019

29.052019

1´ic.No/1〕 atc:0810143840

13 112018

142

Iィ I´ I)PIう

Iン I)PIう (〕 ranulcs 131250K3

Status:

QTY

RA may take consequential action as per Policy / Procedures



AI′C1/2018                              AIン
(〕 1/2019        Approvcd
29052019

HQ「ilC             RIノ A Filc             I´ ic.N。/1)atc:0310825568
:01/87/050/00997/Aν 119/      :03/94/040/00723/Aン 119/      11 12.2018

Dccision:Thc cOmmittcc dccidcd tO ratify thc liccnsc as undcr i―

EXPORT ITEM QTY Quantity
AI)IIIう SIVI:HIン M INlう

・
I｀ WI:IGII′ I｀

Ol「 IンDPI]1,05,000 KGS.&
ANHYDRII)lう M()I)IIご II]I)l〕 VA
l,05,000 KGS.1

200000K3 105000K8

105000K3

IMPORTITEM

Iン I)PIう P()Iン Yヽ41]It

ANHYDRII)I]M()I)IIPII]I)

IうVA POI′ YMIう R

RA may take consequential action as per po Iicy / Procedures

| て〕asc No.:193/24/87-     Party Nalnc:ヽ 4PI)      Mcct N()/1)atc:3/87-   status:
|  IAI′ C1/2018              1NDUSTRIIう S PVT.Iン TI).,    AIフ C1/2019          Dcfcrrcd

29.052019

1 1HQ lrilc             ‐RI′Λ Ifilc             I´ ic NO/1)atc:5610005529
1   :01/87/050/00999ん へヽ 419/      :56/24/040/00027/AⅣ 119/       18.122018             

‐

| IDccision:Thc cOmnlittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to issuc dcAcicncy lcttcr t()thc

l  lauthOrizati()nh()ldcr ft)r subinission ofthc R)110win3 infc)rination and dctrrcd thc casc:―

| la)・ I｀ CChnical dcscriptions/spcciflcations,pcrccntagc cOnlp()sition(by wCight)ofthC prOducts to bc cxpOrtcd

1441

: ib)Dctailcd nlanufacturing pr()ccss al()n3with tcchnical justiAcati()nR)r wastagcs clainlcd at cach stagc and

l lCaCh()f thc lllatc五 als rcquircd in thc manufacturin3 pr()ccss

l  lC)ChClllical namc,Tcchnical spcciflcations of itcins pr()p()scd to bc imp()rtcd.

|   ld)WhCthcr thc scrap 8cncratcd in thc proccss iS bCin3 rcuscd()r not.If not thc tcchnical justincation ft)r its

l ln()n usc may bc fllrnishcd.Ifthc scrap is bcing s()ld,thc salc valuc/cOnlmcrcial valuc nlay bc indicatcd.

| IC)Matcrね l balancc indicating calculativc statcnlcnt()f・ thc rcquircnlcnt()f・ cach Ofitcnl R)r lllanuね cturc()1｀
| ICaCh OfCXpOrt prOduct

l  10C()lllposition of ltxp()rt ltcin and rcsin cOntcntin it

lCasc No.:205/24/87¨      Party Nalllci Zlう NI′ I｀H     IMcct N()/1)atc:3/87    status:
IAI」 C1/2018             1NDIJS'I'ItIAI′ RU131〕 l:It     AI′ C1/2019          1Approvcd
l                          PIt()I)l」

(〕

′
I｀ S PV′ I｀  Iン

′
I｀I)      29.052019

1HQ IrilC               RI″ A Filc              I´ ic.N()/1)atc:0310826057 .
101/87/050/01011/Aン 119/      :03/95/040/01016/Aン 119/      Ol.01.2019

11)ccisi()n :13ascd()n thc tcchnical col■ nlcnts()f I)cpartlllcnt Fc)r Pronlotion()f lndustry and lntcrnal′
I｀radc

45 furnishcd vidc thcir conlmunication No.P-47011/46/2019/―′
I｀ SW  datcd 20.05.2019,(〕 ollllnittcc dccidcd tO

ratify liccnsc as undcri

EXPOR丁 ITE M QTY lMPOR丁 ITE M Qua ntity

Recommended in

Kg per Kg of
resultant product

14

ヽイン
～
――



HI(]II A13RASION
RI」 131〕 I]It SIII]I]′ I｀S 400000K31 NATl」

「W
| ′
I｀ITAN

ANTIO

A(](,I]

RI〕
′
IA

1黒‖‐
PI(]M

STl:AIく

Notc: 'l'hcrc should bc a v
Itubbcr Chcmicals in thc I
2. All thc Plastic Pallcts

RA may take consec

i PACKI
I pl.ns'r

'aluc cap on Antioxidi
Iand Ilook of'Proccdu
will bc cxportcd back

;uential action as per

RAI´ RUBBIう It

It()PItl]]ヽ Iう Itl」 I〕 I〕 l]It

OXH)〕 〕

Iヾt」 4ヽ1〕 I()XII)lう

〔)XIDΛNT

ING MATI]RIAI´ :

I｀ IC PAIン I´ I]′ I｀ S

Proccdurc, Vol.ll
cd back with cxport itcrn

0785

0153

0040

004

0.015

Iン I:ItA´ I・ ()ItS 0015

RI)lう R PVI 0.007

IンINKING AGliNT

I(〕 A lfH´ I,I!R

liNT COI.Ot」 RS

I(〕 A(]II)

440   Nos.   I「 or
400000  K3    of
I]xport Product

idant/1tctardcr/Accclcrators as pcr 3cncral notc 8()「

|  (〕 asc No.:206/24/87¨          ‐Party〕 aヽnlc:ZIう NI′ I｀II        ⅣIcct卜(o/1)atc:3/87-      status:
‐  AI′C1/2018             .INI)USTItIAIン Itモ」BI〕 lう R     AI´ C1/2019          Approvcd

PR()I)(」 (〕
′
l｀ SPヽ /・ I｀  Iン

′
I｀I)      2905.2019

I IQ l;ilc RLA l;ilc Lic.No/l)atc:03 l0ti2(r060
:01/87/050/01 0l 2lLM19l :031951040/0101 7lAM19l 0l .0 I .201 9

Decision : Ilascd on thc tcchnical commcnts of I)cpartrncnt for Prornotion of Industry and Intcrnal 'l'radc

fi"rrnishcd vidc thcir comrnunication No. I> 4101114612019i'l'SW datcd 20.05.2019. Committcc dccidcd to
ratil'y liccnsc as undcr:

lMPORTITEM Quantity
Recommended in

Kg per Kg of
resultant product

NATモ」ItAI´ RIJB131]R 0680

Sン
rlヾ・

I｀ IIIt′ I｀ IC Itl」 13131うR S13R

1502

HI(〕 II AI〕RASI()N
Itl」 I〕 I〕 l]It SIIIう I〕

′
I｀ S

0100

146

ハルシーー



ZINC O

PROCI〕 (

′HTANI

ANTI())

ACCI]Iノ

Itli'I｀ AIt

(〕 l」 MR

CIt()SS

PIGMI■

BONI)I)

S'I｀l:AItI

I I Pn(lKIl\
I lPr.ns'r'rII

Notc: 'l'hcrc shouid bc a valuc cap on Antioxida
I(ubbcr Chcmicals in thc IIand Ilook ol'Proccdurr
2. Ail thc Plastic Pailcts will bc cxportcd back v

RA may take consequential action as per P

ant/l{ctardcr/Accclcrators as pcr gcncral notc [l of
rc, Vol.ll
with cxport itcm.

XH)Iう 0.043

OCI〕 SS OII´ 0040

IUM I〕 1 0XII)l:

XH)ANT

Iノ l]ItA・ I｀ ()ItS

ItI)Iう Iく Pヽ/1

OSIN

IンINKIN()AGliNT

N′ I・ (〕 ()I″ ()【」ItS

N(〕 A(lIう NI S169

(〕 ACII)

KING MATlう RIAIン :

STI(〕 PAI′ Iン Iう
・
I｀ S

440 Nos. Iior
400000 Kg of
I:xport Product

olicy / Procedures

Casc No.:207/24/87-      Party Namc:KKAI′ PANA   NIcctヽ o/1)そltc:3/87-
AIJ(〕 1/2018                1NI)l」 S′ I・ ItIIう SI卜(I)IA Iッ

′
I・ I)    AIン (〕 1/2019

29.05.2019

IHQ IrilC               RIフ A lrilc              Iン ic.N()/1)atc:0310826063 ‐

101/87/050/01013/Aヽ 419/      :03/94/040/00790/AⅣ l19/      01.01.2019

I:thylcnc Vinyi Acctatc

I´ I)PIう (〕 ranulcs

Status:
Approvcd

16ンIT

55ンIT

llMT

Decision : Ilascd on thc cxartrinati<ln of thc casc of firnr by'l'cchnical Irxpcrt ((lonsultant {SK}) in I.ilc
No. 0tl8ll05}l00l0l3/4M19, thc Clommittcc dccidcd to ratifv thc liccnsc as undcr:-

IMPORTITEM

147
Ilalogcn Iircc I;larnc I{ctardant
Cor-r-rpound 100ンIT

Aluminiun"r i Iydrox idc

Magncsiurn IIydroxidc

Antioxidant 2.500ン I・ I｀

Quantity

15ⅣIT



(.'ornpol inc ('oi [.] L05 { Ma lcatcd
I'}olyolcfin )

RA may take consequential action as per Policy / Procedures

Casc No.:59/23/87-AIノ C1/2018 Party Nainci VRINI)AVAN   Mcct No/1)atc:3/87-
PIンASTIC INI〕 l」 STRH〕 S     AI′ (〕 1/2019

2905.2019

2.500ンIT

Status:
Withdrawn

48‐ HQ lfilC

101/87/050/00757/AM19/

Casc No.:215/24/87-

AIノC1/2018

HQ 17ilC

:01/87/050/01021/AⅣ i19/

Casc No.:217/24/87-

AIノ (〕 1/2018

HQ IrilC

:01/87/050/01023/AN119/

ItIフ A lrilc

:03/95/040/01034/AⅣ 119/

Party Nanlc:

INTI]IヽNATI()NAIッ

CONVIうYORSIッ IMI′ I｀ l]D

ItI´ A Irilc

:03/94/040/00832/AⅣ119/

Party Nainci

INTIう RNATI()NAI´

CONVI]YORSIン IMII｀ 1lI)

ItI´ A lfilc

:03/94/040/00833/AⅣ l19/

Iンic No/1)atc:0310826181

04.01.2019

4ヽcct No/1)atci3/87-      Status:

AI′C1/2019         ‐Dcfcrrcd
2905.2019

1´ic No/1)atc:0310826209

07012019

ⅣIcct No/1)atc:3/87-      istatus:

AIン C1/2019          1Dcfcrrcd
2905.2019             1

1´ ic卜(0/1)atc:0310826211  1

07.01.2019

Dccision : 'l'hc committcc considcrcd thc rcply of thc firrn whcrcin it was mcntioncd that application was

on rcpcat basis. 'l'hcrcforc, comrnittcc dccidcd to withdraw thc casc.

f)ecision I 'l'hc Committcc considercd thc casc as pcr agcnda and dccidcd to issuc deficicncy lcttcr to thc

authorization holdcr for subutission of thc following information and dclcrred thc casc:-

a)'l'echnical dcscriptions/spccifications, pcrccntagc composition (by wcight) of thc products to bc cxportcd.
49

b) Dctailcd manufacturing proccss along with tcchnical jr.rstification for wastagcs claimcd at cach stagc and
cach of thc matcrials rcquircd in thc rnanulacturing proccss.

c) Chcrnical namc, 'l'cchnical specifications of itcms proposcd to bc importcd.

.d) Whctircr thc scrap gcneratcd in thc proccss is bcing rcuscd or not. If not the technical justification for its
non-usc rnay bc furnishcd. If thc scrap is bcing sold, thc salc valuc/commcrcial valuc maybc indicatcd.

c) Matcrial balancc indicating calculativc statcmcnt o1'thc rcquircmcnt ol'cach of itcnt for manufacttirc of'
cach ofcxport product
f) Nct wcight of lixport Product

lDccision ! 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy lcttcr to thc
rauthorization 

holdcr for submission of thc following inlbnnation and dcfcrrcd thc casc:-

50 a)'l'cchnical dcscriptions/spccifications, pcrccntagc cornposition (by wcight) o1'thc products to bc cxportcd.

b) Detailcd manufacturing proccss along with tcchnical jLrsti{ication 1'or wastagcs claimcd at cach stagc and
cach of thc matcrials rcquircd in thc rnanufacturing proccss.

c) Chcmical nante, 'l'cchnical spccifications of itcms proposcd to bc imported.

d) Whcthcr the scrap gcncratcd in thc proccss is bcing rcuscd or not. If not thc tcchnical justification for its
non-usc rnay bc furnishcd. If thc scrap is bcing sold, thc salc valuc/commcrcial valuc may bc indicatcd.

c) Matcrial balancc indicating calculativc statcmcnt of'thc rcquircnrcnt of'cach ol'itcrl l'rrr manulacturc of

1.7



cach ol- cxport product
f) Nct wcight of I:xport Product

Case No.:2 18124187- Party Narnc: PI{lS'l'lNI: Mcct \o/l) atc:3181- Status:
Al,Cllz}l8 MIII-AMINIj LLP n LC I 12019 Dcl'crrcd

29.05.2019

I IQ lrilc I(l.A l;ilc Lic.\o/l)atc:341 0044805
.0ll81l050l0t024lLM19l :3412410401003071AM191 0U.01 .201 9

Dccision : 'l'hc Cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd t<l issuc dcficicncy lcttcr to thc

authorization holder for subrnission o[thc lollowing inlormation and dclcrrcd thc casc:-

a)'l'cchnical dcscriptions/spccifications, pcrccntagc corrposition (by wcight) of'thc prodr"rcts to bc cxportcd.

5t
b) Dctaiicd manufacturing proccss along with tcchnical justification for wastagcs clairncd at cach stagc and
cach of thc matcrials rcquircd in thc manufacturing proccss.

c) Chernical namc, 'l'cchnical spccifications of itcms proposcd to bc importcd.

d) Whcthcr thc scrap gcncratcd in thc proccss is bcing rcuscd or not. If not thc tcchnical justification I'or its
non.usc n-ray bc fr,rrnishcd. If thc scrap is bcing s<lld, thc salc valr.rclcomnrcrcial valuc maybc indicatcd.

c) Matcrial balancc indicating calculativc statcmcnt of thc rcquircmcnt of cach ol'itcm ftrr manulacturc of'
cach ofcxport product

Case No.:220124187- Party Nanrc: KllY ITXPOR'l'S, Mcct No/l)atc'.3187- Status:
/ヽ Iノ (〕 1/2018

HQ lfilC ItI´ A Irilc

AIン (〕 1/2019        1Approvcd
29.05.2019

1ンic卜Io/1)atci03 1 0826319

:01/87/050/01026/AM19/      :03/94/040/00813/Aン 119/      11.01.2019             ‐

1)ccision : I〕 ascd on thc cxanlination(〕 fthc casc of Arm by・ I｀cchnical l]xpcrt(COnsultant{SK})in lrilC

No.01/87/050/001026/AM19,thc C()innlittcc dccidcd t()rati″ thC liCcnsc sulicct tO Stat■ lt()ry clcaranccs

includin3ン linistry of linvironnlcnt and lforcst:

EXPORTI丁 EM

Polypropylcnc    (〕 ranulcs    (PP
Granulcs/1PP   (〕 ranulcs   I「or   thc

Production of Watcr Proo「lng, PP
RIうPROCI]SSI]D     GRANUIン liS
){COntttnin3  Mininlun1  70%
Polypropylcnc}

lMPORTITEM

POIン YⅣlIう ItS Olギ

PROPYIッ l]N11   0R   Olr
OTHl]R   ()Iッ I]lfINS,   IN

PRIンIARY  If()Itン IS: ()thcr

(St()Ck I´ Ot of Plastic Pipcs)

Qua ntityQTY

85500K3 59850K8

RA may take consequential action as per Policy / Procedures

Case No.:221124187- Party Namc: KIjY IIXPOR'I'S, Mcct No/l)atc:3187- Status:
,Ll,Cllz0l8 ALCll2019 Approved

29.05.20t9

IIQ l;ilc Itl.A l;ilc Lic.n'o/l)atc:031 0826320
53 :0ll87l)50/01021lLM19l :03l94l040l)0843lLWlgl 11.0i.2019

I)ccision I Ilased on thc cxarnination ol-thc casc uf firrn by'l'cchnical I:xpcrt ((-'onsultant iSKl) in Irilc
No. 01187105010010271LMl9, thc Clomrnittec dccidcd to ratily thc liccnsc as undcr:-

18
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EXPORT ITEM

Polypropylcnc Granules (PP
Granulcs/lPP Granulcs l;or thc
Production of Watcr Proofing, PP

RIう PROCIう SSIう I) GRANUI´ llS
Minimul■    70%) {Containing

Polypropylcnc )

IM PORTITEM Quantity

P()IンYNII;ItS

PROPYIン lうN11  0R  O17
114000K81()′ I｀ III〕 It  OI´ lう171NS,   IN 79800K8

PRIMn i{Y IrOi{MS: Othcr
(Stock Lot o1'l)lastic I']ipcs)

RA may take consequential action as per Policy / Procedures

Casc No.:62/23/87-

AIJ(〕 1/2018

IHQ lfilC

101/87/050/00760/AⅣ i19/

Party Nalnci l」 NI′ I｀ Iう I)

Itl」 l〕 131う It INI)tJS・ I｀ ItII:S

(INI)IA)PVT I´ TI)

RI′A Irilc

:03/95/040/01067/ANl19/

ⅣIcct N()/1〕 atci3/87-

AI′ (〕 1/2019

29.05.2019

1´ic卜I()/1)atc:0310826365

14.01.2019

Status:
Approvcd

fr,rrnishcd vidc thcir communication No. P-470111881?,019-'l'SW datcd 03.05.2019, (-'omrnittcc dccidcd to
ratify liccnsc as undcr:

‐54

i r.:xpoR'r'rlnM i e','" i rupoRl'r'r'r.lM

l11
IllrtirI i |r,lrryr.r,rl,

1 ry,:y rtlpf t coN r ArNrNG i i ilill'".1,;i;ii)1,n,,ri)rrrNll
lso.loy" IIPI)M & 5% Pn Rn t . -
In,an#,ii';;i.il 

J/u r 1\r\/r 
I tsoooors I nnnr,Inll) l;ll-nMI1N'l'

I I iYnnr
rll
I i i cn RI]oN ill.ncK lilll'

Islr.lcoxtl liosrs containing i 1 vMe /srr.rcoNrl
ls+.ew, sil,rcoNri RrJrltlrir{ | I r{r.;r}r}rir{
I a soa\n,.'r'n ARn Mrr) I tooooo ooo i

I t'nllnlc I I Mr1'r'n Ar{n Mrr) r;n r}RrcllL'\'''|.

ety.
recommended

in Kg for pcr
Kg of export

06237

0.055

0255

1006

RA may take consequential action as per Policy / Procedures

I  Casc No.:223/24/87-      Party Na11lc:NAVNIう I]′ I｀

I  AIノ C1/2018            1]DUCATI()NIン IMI′ l｀ 1う I)
ンIcct No/1)atc:3/87-

AI´ (〕 1/2019

29.052019

Status:
Approvcd

HQ lrilC                 RIン A lfilc                I´ ic No/1)atc:0310826391
‐
55 :01/87/050/01029/Aン

i19/      :03/95/040/01030/AN119/      16012019

1  1)ccision : 13ascd on thc cxalllination of thc casc of・ Arin by′ I｀cchnical ltxpcrt(ConSultant{SK})in lfilC

No. 01/U710501010291AMl9, thc Cornmittcc dcoidcd to ratil'y thc liccnsc as undcr:-

19

Quantity

0.052

ムノン lμ―/―

〕脳江̈

I riponr rrrrvr

Ud70g Br。こt夕 iin,N



2-POCKlう T
PORTI「 Ol´ I()WI′ I｀II PRONG
10 PACK (20,00,000 NOS)
(Nct Contcnts()f Rcicvant P()ly
Propylcnc shccts i16,000 kgs)

PORTlfOIン IO WITH PRONG
(2,14,80,000
( Nct Contents of Rclevant Poly
Propylcnc shccts- 1,245,840
kgs)

P()It・ I｀ 1ギ ()I´ I() WI'I｀ II PIt()N(〕

lrOH′I]D (16,84,000  NOS)
(Nct contcnts of Rclcvant POly
Propylcnc shccts- 97,672 kgs

and Nct cOntcnts of foil_6,736

kgs)

1 lti000Ki1
PIt()N(]S I Iう YIう I′ I]′ I｀ S

(2000K3s)

1267320K3
Itl]Iレ IうVAN′ I｀  POI´ Y
PIt()PYI´ I]NI:

SHIう 11'I｀ S

106092K3
PRONGS I Iう YI]Iン lう

′
I｀ S

(21480K3s)

ItltIン EVANT  POI´ Y
PItOPYI´ I]NI]

SHI:lう
′
I｀ S

PRONGS I Iう YIう Iッ l:′ I｀ S

(1684K3s)

ItEI´ lうVANT  POI´ Y
PROPYI′ I:NIう

SIIIう l]′ I｀ S

IfOH´

RA may take consequential action as per policy / procedures

‐  Casc No.:225/24/87¨        Party Nanlc:SUPARNA
AIノC1/2018           1cHlう MI(〕 AIンSIン TI).っ

l.05Kg/Kg contcnt
in Lxport

HQI「 ilC ItI´ A lrilc

:03/95/040/01o60//ヽ Ⅳ119/

ンIcct No/1)atci3/87

AIン (l1/2019

29.052019

Iンic.No/1)atc:0310826406

16_012019

AI´ (]1/2019

2905.2019

1´ ic.卜:o/1)atc:0310826397

16.012019

Status:
I)cf'crrcd

Status:
I)cl'crrcd

:01/87/050/01031/AN(19/

Decision ! 'l'hc C'orrlntittcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy lcttcr.t' thc
authorizati<ln holdcr I'or subrnission ol'thc following inlornration and dcf'crrcd thc casc:

a)Whcther thc Irxport Itcm mccts thc spccifications {rivcn in SIoN I I-3 l9
b)Copy of COA in support of (a) abovc

Casc No.:277/24/87-

/ヽ I」 (〕 1/2018

‐HQ IrilC
:01/87/050/01083/Aン 119/

Party Nanlci JIG1lR

IINDIAl

RIンA lrilc

:03/94/040/00850/ANi19/

PI′AST    νlcct No/1)atci3/87-

Dccision : 'l'hc Corntnittcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy lcttcr t, thc
authorization hoidcr lor subrnission of thc lollowing inlormation and dclcrrcd thc casc:-

a)Justilication ftlr 3tl%o wastagc with thc hclp of drawings in Srainlcss Stccl
b)Comrncrcial vair.rc of Wastagc and Scrap gcncratc<l

20

l.05Kg/Kg contcnt
in lrxport

Nct to Nct

l.05Kg/Kg contcnt
in I'.xport

l.05Kg/Kg contcnt
in Irxport

|(,|:,|

Nct to Nct

Nct to Nct



c) Nct Contcnt of Stainlcss Stccl in lrxporl

Party Nalmc:」 IGlilt PI´ AS'I｀  Mcct N()/1)atci3/87

11NI)IAI                AIン (〕 1/2019

29052019

Iン ic.卜10/1)atc:0310826403

1601.2019

53 Dccision : 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to isssc dcficicncy lcttcr to thc
authorization holdcr for subrnission of thc fbllowing, infbrmation and dcl'crrcd thc casc:-

a)Justification for 38% wastagc with thc hclp of drawings in Stainlcss Stccl
b)Cornrnercial valuc of Wastagc and Scrap gcncratcd
c) Nct Contcnt of Stainlcss Stecl in I.)xport

Casc lヽ o.:282/24/87…

AIノC1/2018

HQ llilC

:01/87/050/01088/AⅣ I19/

Casc No.:227/24/87-

AIノC1/2018

Casc NO.:234/24/87-

AIノC1/2018

HQ Filc

iO 1/87/050/01040/Aン 119/

EXPORTITEM          I   QTY

印酬馴〕   %dum卜 3

ItIン A lrilc

:03/94/040/00856/Aン i19/

Party Namc:VASA
PHARMACHI]MP.I´ TI)

Party Nainc:SWASTIK
POIン Yン rlうRS

RIソΛ
「
ilc

i05/24/040/00599/AⅣ 119/

QTY

135ン I'I｀

・  IMPORTITEM

Sodiulll  carboxy  wlcthyl

(〕 clltlI()sc

IMPORTI丁 EM

PV(〕 ItlisIN K VAI´ l」 lう 65-
68

I)I O(〕 TYI′  PHTHAI´ ATIう
(I).0.P。 )

131ン OWING      AGIう NT
Cl〕 Iン I´COⅣISKl

Status:
De f'erred

ンIcct N()/1)atc:3/87‐

AIン C1/2019
29052019

HQ IrilC                RIン A Ifilc               Iンic.No/Datc:0810144330 1
:01/87/050/01033/ANi19/      :o8/24/040/00340ん へM19/      18.01.2019             1

Dccision:13ascd On thc cxaminati()n Ofthc casc of finll by Tcchnical lixpcrt((10nsultant{I)NMI)in I「
ilc

59 No. 01/87/050/001027ん へヽ /119,thc(〕Onllnittcc dccidcd tO adOpt R)HOwin3 nornlsi

Status:
Approved

Quantity

08628K8

RA may take consequentiar action as per poricy / procedures

νlcct No/Datci3/87-     ‐status:
AI´ C1/2019          ‐Approvcd
29.05.2019

1ン iC卜(0/1)atcio5 10409473

2401 2019

Dccision : 13ascd()n thc cxalninatiOn()f thc casc Of flrlll by'I｀
cchnical lixpcrt(COnsultant{sKI)in lfilc

No.01/87/050/001040/AM19,thc c()ininittcc dccidcd t()ratify thc liccnsc as undcri

EXPORT ITEM

PVC CoMPol」 NI)_ MI(〕 ROI″ON
131ン A(〕 K(SHOli SOI´ I:GRAI)I:)

I Quantity

67 500νIT

54ンIT

0 945ⅣII｀

RA may take consequentiar action as per poricy / procedures

麹 ´′し″_

|

M濃
難II一鮒



‐Casc No.:235/24/87-         IParty Nanlc:PI()NIil:R       ンIcct No/Datc:3/87-      status:
AI」C1/2018              PoI′ YIン ItATHIう RSI′ IMI′ l・1lI)  AIン C1/2019          1Dcfcrrcd

29.052019             
‐

HQ lrilC              RIノ A lrilc             I´ic NO/Datc:0510409474 1
:01/87/050/01041/Aン 119/       :o5/24/040/00604/AⅣ 119/       25.01 2019

61 1)CCisiOn : 
・
I｀hc COlnlllittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd lo issuc dcflcicncy lcttcr t()thc

authorizatiOn holdcr fbr sub11lission of thc f()HOwing in■ )rmatiOn and dcfcrrcd thc casci_

‐         a)PCrccntagc nct cOntcnt of Polystcr lfabric in Iう xp()rt
b)GSM ofPOlystcr lrabric t()bc linportcd

C)JuStincation fc)r14%wastagc on P()lystcr lfabric

Casc NO.:246/24/87-      Party Nalllc:I]XPANI)Iう I)   Mcct No/1)五 iti3'8ラ ー    もlitu::
AIノC1/2018          PoI´ YMI]R SYS′ I｀ 1う MS PV'I｀  AIンC1/2019       Approvcd

I´

′
I｀ I)                      29.052019

‐HQ lrilC               RIン A lrilc              I″ ic.N()/1)atc:0310826685
101/87/050/01052んへⅣ119/      :03/94/040/00784/ノ ＼Ⅳ119/      29.01.2019

Dccision:I〕 ascd On thc cxalllination ofthc casc Of flrm by Tcchnical lixpcrt(COnsultant{DNM})in lrilc

No 01/87/050/001052/AM19,thc C01■ lnittcc dccidcd t()ratify thc liccnsc as undcri

EXPORT ITEM

131cndcd POlyol(Ecopuf PIう 7504bっ

!MPORTITEM

Phthalic Anhydridc

I)icthylcnc(]lycol

PrOpylcnc()xidc

I)ichl()rofluorOcthanc( II(〕 F(]

141b)

Pcntanlcthyldcthylcnctrianlinc

(PMI)′ I｀A)

′
I｀ricthyI PhOsphatc

QW

18700K3

Quantity

304810K3

276760K8

4736.71K3

224026K8

8415K8

84019K3

RA may take consequential action as per policy / procedures

| ICasc No.:252/24/87…      Party Nainc:         Mcct No/1)atci3/87-   status:
|  :AI」 C1/2018            1N'I｀ 1]RNATIONAIン        AIマ C1/2019         1Dcfcrrcd
‐  |                   ‐CONVI]YORSIフ Iヽ41TIうI)    29.052019         ‐
HQ「ilC              RI′ A lrilc Iン iC卜10/1)atc:0310826733  :
:01/87/050/01058/Aヽ419/       :o3/94/040/00915/AⅣ 119/       31 01 2019              

‐

IDccision:′ I｀hc c0111inittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO issuc dcflcicncy lcttcr tO thc

63 authOrization hOldcr for subinissi()n ofthc fk)110wing infbrinati()n and dctrrcd thc casc:

la)TCChnical dcscriptions/spccincations,pcrccnta3c c()nlposition(by WCight)()fthC prOducts tO bc cxportcd

‐b)Dctailcd nlanufacturin3 pr()ccss al()n3With tcchnical justincati()nR)r wasta3cs clainlcd at cach sta3c and

lCaCh OfthC lllatcrials rcquircd in thc lllantlfacturin3 proccss.

IC)ChClllical nanlc,′ I｀ cchnical spccincations ofitcins proposcd lo bc inlportcd

77

/x l/ ft,,.,t,-,v1

|



d)ヽ″hCthCr thc scrap 3cncratcd in thc proccss is bcin3 rcuscd or not IF n()t thc tcchnical justincati()nR)r its
‐
non― usc lnay bc ftlrnishcd lfthc scrap is bcin3 sold,thO salc valuc/conlnlcrcial valtlc lllay bc indicatcd.

C)MatCrial balancc indicalng calculativc statcincnt()1'thc rcquircnlcnt of｀ cach Ofitcnl R)r nlanufacturc()f

‐cach of cxport product

‐
 lo Nct wcight ofI〕 xport Product

(〕 asc lヽ o.:253/24/87¨           ‐Pal・ ty lヽainc:                 ンIcct N()/1)atc:3/87-      status:
AIノC1/2018            1NTlう RNATI()NAIン       AI´ C1/2019         Dcfcrrcd

‐ ‐                  ICONVI]YORSIン Iヽ41TlうD    29.052019
HQ IrilC                IRIン A lrilc               .Iン ic.No/Datc:0310826734 ‐
|:01/87/050/01059/AM19/      103/94/040/00914/AⅣ 119/      31.01.2019             :

IDccision:Thc c01■ lmittcc considcrcd thc casc as pcr a3cnda and dccidcd t()issuc dcicicncy lcttcr to thc

l  authOrization h()ldcr ft)r submissiOn ofthc fc)1lowing infbrnlati()n and dcた rrcd thc casc:‐

a)'I｀ Cchnical dcscriptions/spcciflcations,pcrccnta3c coinp()sition(by Wcight)OfthC products tO bc cxportcd.

64b)Dctailcd manufacturing pr〔 )ccss along with tcchnicaljustinca」 ()nR)r wastagcs clailncd at cach stagc and

l   lCaCh Of thc lllatcrials rcquircd in thc lllanufacturin3 proccss

C)ChCinical nalllc,′ I｀ cchnical spcciflcations ofitclns proposcd to bc iinportcd

d)WhCthCr thc scrap gcncratcd in thc proccss is bcing rcuscd or n()t.If n()t thc tcchnical justincati()nR)r its

‐   non― usc inay bc furnishcd.Ifthc scrap is bcing sold,thc salc valuc/collllnCrCial valuc lllay bc indicatcd.

| ‐C)Matcrial balancc indicating calculat市 c statcmcnt ofthc rcquircmcnt of cach ofitcln for manufacturc of
l  lCaCh OfCXport product

l 13 Nct wci3ht Ofl]xport Product

l l(〕aSC No.:261/24/87-      Party Namci JINI)AIン      Mcct N()/1)atc:3/87-    status:
I  AIィ C1/2018             SPItCIAIン TY′ I｀ ItXTHンliS Iフ TI) AIフC1/2019          Dcた rrcd  ‐

29.05.2019             1          ‐

I  HQ 17ilC               RIン A lrilc              I′ ic.N()/1)atci3010104582
1   :O1/87/050/O1067/AM19/      :30/24/040/00050/AN119/      04.022019

165.I)cdsbn:Thc cOn■ 価■cc conJdcrcdぬ c casc as po・ agcnda and dccdcd b issuc dcAcに ncyに■cr Ю ぬc

l  luthOrizati()n holdcr食 )r subinissi()n ofthc R)ll()win3 int)rnlati()n and dctrrcd thc casc:_             |

|  l          a)PCrccntagc nct cOntcnt of Polystcr lrabric in I]xport Product                            l

l l     b)GSM of Polystcrlギ abric t()bclmp()rtcd

l Casc No.:268/24/87-      Party Nanlc:COSMO lfHフ MS  Mcct N()/1〕 atci3/87-   status:  |
AIィ (31/2018                    1ン

′
I｀1)                          AI´ (〕 1/2019               1)cfcrrcd

29.05.2019                        ‐

‐HQ lrilC               RIン A lrilc              Iン ic N()/1)atc:0310826828 ‐

66:01487/050/01074/Λ
M19/    :91/91/940/00?47/今 M19/    05022019               ‐

Dccision : 
′
I｀ hc(〕 ol■ nlittcc considcrcd thc casc as pcr a3cnda and dccidcd to issuc dcrlcicncy lcttcr t()thc

authorization holdcr fc)r sublllission ofithc fbllo、 vin3 infk)rination and dcibrrcd thc casc:―

‐a)′ I｀ CChnical dcscriptions/spccincati()ns,pcrcenta8c conlp〔 )sition(by wci3ht)Ofrthc products to bc cxportcd ‐

23

～
ィ=1管亀質Ⅲピ

uq rrtqfit::ll,r, i
Cill υ:ヾ tl
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、
4,「

∪d｀rtc晨



b) Dctailcd manulacturing proccss aiong with tcchnical justilication lor wastagcs ciaimcd at cach stagc and
cach of thc ntatcrials rcqr,rircd in thc manul'acturing proccss.

c) C-hcmical namc, 'l'echnical spccifications of itcrns proposcd to bc irnportcd.

d) Whcthcr thc scrap gcncratcd in thc proccss is bcing rcuscd or not. If not thc tcchnical justification Ibr its
non-usc may bc furnished. If thc scrap is bcing sold, thc salc valuc/comrncrcial valuc may bc indicatcd.

c) Matcrial balancc indicating calculativc statcnrcnt oi'thc rcquircntcnt ol'cach ol'itcrn fbr pranufacturc of'
cach ofcxport product

Casc NO.:270/24/87-

AI′C1/2018

HQ「 ilC

Casc No.:274/24/87-

AIノC1/2018

HQ IrilC

iO 1/87/050/01080ん へヽ 419/

Party Nalllc:

INTI]RNΛ T10NAI」
CONVI]YORSIン Iヽ41TI]D

ItIン A lrilc

:03/94/040/00954/Aヽ /119/

Party卜lanlc:C()Sン 1()lfH´ⅣIS  4ヽcct N()/1)atc:3/87‐
I′
'I｀I)                      AIン (〕 1/2019

29.052019

ItI´ A lrilc

Status:
Defcrred

Iン ic.卜:0/1)atc:0310826832
:011871050101076/A}dlgl :03194/040/00957 /LVtgt 05.02.2019

Dccision : 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcficicncy lcttcr to thc
authorization holdcr for submission of thc followins inlormation and dcf'crrcd thc casc:-

a)'l'cchnical descriptions/spccifications, pcrccntagc cornposition (by wcight) of thc products to bc cxportcd.

67 q Detailcd manufacturing proccss along with tcchnical justification for wastagcs clairncd at cach stagc and
cach of thc rnatcrials rcquircd in thc manulacturing proccss.

c) Chcrnical namc, 'l'cchnical spccifications of itcrns proposcd to bc irnportcd.

d) Whethcr thc scrap gcncrated in thc proccss is bcing rcuscd or not. If not thc tcchnical justification for its
non-usc rnay bc furnishcd. If thc scrap is being sold, thc salc valuc/commcrcial valuc rnaybc indicatcd.

c) Matcrial balancc indicating calculativc statcrncnt of thc rcquircmcnt of'cach of itcrl lor manulacturc of
cach ofcxport product

f) Ir)xact chcrnical namc of hnport Itcrr No.3 and 4 witir cazaloguc

ンlcct卜I()/1)atc:3/87-       status:

AIン (〕 1/2019               1)cfcrrcd

29.052019

1ン icヽlo/1)atc:0310826854

06022019

Decision : 'l'hc Committcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dclicicncy lcttcr to thc
authorization holdcr for submission of thc following infonnation and dcfcrrcd thc casc:-

a)'l'cchnicai dcscriptions/spccifications, pcrccntagc composition (by wcight) of thc products to bc cxpgrtcd.

68 b) Dctailcd Inanufacturing proccss along with tcchnical justification 1'rrr wastagcs clail-rcd at cach stagc and
cach of thc matcrials rcquircd in thc manulacturinu process.

c) Chcmical nantc, 'l'cchnical spccifications of itcms proposcd to bc irnportcd.

d) Whcthcr thc scrap gcncratcd in thc proccss is bcing rcuscd or not. II'not thc tcchnical justification lor its
non*use rnay bc furnishcd. If thc scrap is bcing sold, thc salc valuc/commcrcial valuc r-nay bc indicatcd.

c) Matcrial balancc indicating calculativc statcmcnt of thc rcquircrncnt of'cach o{'itcrn for nranu{acturc of'
cach ofcxport product

1) Net wcight of lixport Product



I   Casc lヽ o.:284/24/87-         Party lヽ a nlc:                ンIcct卜I()/1)atci3/87-      status:
‐AI′C1/2018           sHRINATIII「 I´ltXI PACK   AI′C1/2019        :Approved
‐                           PV′ I｀ I′

′
I｀I)                  29.052019             1

HQ「ilC               RIフ A Irilc              Iッ ic.N()/Datci0910067155 1
101/87/050/01090/AM19/   :o9/24/040/00552/AM19/    11.o2.2019

1Dccision:Bascd On thc cxalninatiOn ofthc casc Of arm by・
Iヽcchnical lixpcrt(COnsultant{SK})in Filc

No.01/87/050/01090/AM19,thc C()ininれ tcc dccidcd t()ratitt thC liCcnsc as undcr:―

EXPORT「 EM  I QTY I MPottT「 EM I Q:嘉 たv

M面 Layr Cdttm“d品た|   |    |
EXPORTITEM         I    QTY

首it凱誓il「轟1計
んdttn漱
180001

|

|

packaging matcrial Ljnprintcd

RA may take consequential action as per policy / procedures

(〕 asc lヽ 0.:290/24/87-         Party Nanlc:It lく KAI〕 lう I′     市Icct No/1)atc:3/87-      status:しascミ 0.:zり U/24/87-         1)arty Nanlc:It lく KAI〕 lう I′     、ィcct No/1)atc:3/87-      status:
IAIノ C1/2018            1ン Iゝ41TIうI)            AI′ (〕 1/2019         Approvcd

2905201929052019
HQ lrilC              ‐RIン A lrilc              I´ ic NO/1)atc:0310827009
:O1/87/050/01096/AM19/      :o3/95/040/01109/AN119/      1302.2019

Dccision:13ascd on thc cxalllination of thc casc Of「 lrin by′ I｀cchnical lう xpcrt(C()nsultant{SK})in lrilc
No. 011811050101096/AM I 9, thc Comrnittcc dccidcd to ratily thc liccnsc as undcr:-

lMPORTl丁 EM Quantity

300000K3 PVC Rcsin 166950K8

Plasticizcr 81900K3

lrillcr 44100K3

Stabili/cr 22050K8

RA may take consequential action as per policy / procedures

Status:
Approvcd

{DNM})in lrilc

i、 二゙ :D3:卜 li

Phthalic anhydridc
P()I´YURI]THANIう RI〕SIN

1くuMルギミ

Casc No.:296/24/87-

AIJC 1/2018

HQ lrilC

:O1/87/050/O1102/Aン 119/

QttY

Party Narnc. MPI) ンIcct N()/1)atc:3/87-

INI)USTRIItS PVT.I.TI),    AIン C1/2019
29.05.2019

1ヽ IンA Irilc               Iン ic N()/Datc:5610005576
:56/24/040/00021/AⅣ119/      1402.2019

剛
:u



Pcntaerythritol

Mix Xylcnc

'l'olucnc Di Isocyanatc

0143K8

0291K8

0143K3

RA may take consequential action as per policy / procedures

I  Casc No.:297/24/87-         Party Nanlciン IPI)           ンIcct N()/1)atc:3/87-      status:
‐   AIノ(31/2018                    1NI〕 l」 S′ I｀ ItIIiS I)V'I｀  I′

.I｀

I),      AIン (〕 1/2019               1)cfcrrcd

29.05.2019

1 :HQ「ilC              RIィ A Irilc             Iンic.No/1)atc:5610005577
1  101/87/050/O1103/AM19/      :56/24/040/00026/ANl19/       14022019

1   1)ccisiOn : ′
I｀hc(〕 oll11■ ittcc considcrcd thc casc as pcr agcnda and dccidcd to issuc dcflcicncy lcttcr to thc

l  lauthorizatiOn hOldcr fbr sublnission()f thc貴 )llowin3 infc)rnlation and dcfcrrcd thc casci_

a)′ I｀ CChnical dcscriptions/spcciflcatiOns,pcrccnta8C COnlposition(byヽ Vci3hl)Of｀ thC prOducts tO bc cxpOrtcd

172b)I)Ctailcd lllanuね cturing pr()ccss al()ng with tcchnical justincati()n■ )r wasta3cS Clail■ cd at cach stagc and

l   CaCh° f thC nlatcrials rcquircd in thc lllanufacturing proccss

l lC)ChCmical nalnc,Tcchnical spccincations ofitcins proposcd to bc importcd.

| ld)WhCthCr thc scrap gcncratcd in thc prOccss iS bCing rcuscd()r not.If n()t thc tcchnicaljuslAcatiOn R)r its

i lnOn― usc may bc fumishcd.Ifthc scrap is bcing sOld,thc salc valuc/c()nlnlcrcial valuc nlay bc indicatcd

l lC)Matcnal balancc indicadng calculativc statcnlcnt()f thc rcquircnlcnt()f｀ cach()fitcin R)r manuね cturc of｀

|  ICaCh Of CXpOrt prOduct

, 10 PCrccntagc comp()sition of l]xpOrt ltclη
l  13)PCrcCntagc rcsin contcnt in I]xport Product

l Casc No.:298/24/87-     Party Nanlci MI」 I′

′
I｀ II〕ASI:  Mcct N()/1)atc:3/87-   status:

|  ‐AIノC1/2018              1NI)IA Iノ IMI・ I・I:I),         AIフ C1/2019          Dcfcrrcd
29,05.2019

‐ IHQ lfilC              RIノ A lrilc             Iフic No/1)atc:0310827055

73101/87/050/O1104/AM19/    :03/?,/010/01171/AM19/    1502.2019
1  1)ccision : ′I｀ hc Colnlnittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd tO issuc dcrlcicncy lcttcr tO thc

luthOrizalon holdcr for subinission ofthc食 )llowing inR)rnlation and dctrrcd thc casc:―

l     a)SpCCiflc Gradc of IInpOrt ltcnl N().1
1     b)SpCCinc ftlnction of lnlport ltcn〕 No.2 in thc inanuね ctu五 ng proccss

lCasc No.:303/24/87¨       Party Nalnc:Zl]NI′ I｀H     Mcct N()/1)atc:3/87-    status:
IAIノ C1/2018             1NDl」 STItIArン RUI〕 BI]R     AIンC1/2019          Approvcd
‐                         .PIt()I)l」

C′ I｀SPV′ I｀ .I′
′
I'I)      29.05.2019

HQ「ilc               RIン A Irilc              I′ ic.N()/Datc:0310827085
74 :01/87/050/01109/AⅣ l19/     103/95/040/01198ん へⅣ119/      15.02.2019

1〕 ccision : 13ascd on thc tcchnical collllllCntS of I)cpartlllcnt for Prol■ 1()tiOn of lndustry and lntcrnal′ I｀radc
ftlrnishcd vidc thcir conlnlunicatiOn lヽ O P_47011/46/2019/・ I｀SW  datcd 20.05.2019,(〕 ol■ nlittcc dccidcd to
ratify liccnsc as undcr:

規 ″ノ笏ク_



EXPORT ITEM IMPORTITEM

Rl」 l〕 l〕 IうR
COⅣIPOUNDI]D SHI]Iう TS 300000K3 NAI｀モ」RAI´ RモJB131:R

IうPDⅣI Rl」 131〕 I]It

ZIN(〕 ()XH)It

AヽTI()XH)ANT,KUNAMOX
5010/1()N()I´ I´ (〕

ACCIう IフliRA′ I｀ORS

RI]TARI)Iう R PVI

(〕AR130N BI´ ACK

PR()(lliSS()II´ 0025

BONDING AG】 ]NTI´ IKI]SI―
69

0007

S′ I｀ I:ARI(〕 A(〕 II)

CONSUM13AI´ IiS:
I]ヽ41」 IンSION

0010

0.008

300 Nos. I;or
300000 Kg of
Iixport Product

Notc: 'l'hcrc should bc a valuc cap on Antioxidarrt/l{ctardcr/Accclcrators as pcr gcncral notc 8 of'
Rubbcr Chcrrricals in thc Iland I}rok o1'Proccdurc, Vo1.ll
2. All thc Piastic Pallcts will bc cxp<lrtcd back with cxport

RA may take consequential action as per Policy / Procedures

ICasc No.:304/24/87…          Party Nalllc: Zl]NI′ I｀II       IンIcct No/Datc:3/87-     Status:

AIノC1/2018              1NI)モ 」STRIAIッ RモJBB1llt     AI´ (〕 1/2019          Approvcd
PIt()I)【」(〕

′
I｀ S PV′ I｀ .I″

′
I｀I)      29.05.2019

‐HQ 17ilC               RIン Alギ ilc              .Iン ic N()/1)atc:0310827087
:01/87/050/Ol110/AⅣl19/      :03/95/040/01199/Aν l19/      ■5.022019

of I)cpartrncnt lor Promotion of Industry and Intcrnal 'l'radc

7011/46/2019/′ I｀ SW  datcd 21 05 2019,(〕 oll111littcc dccidcd to

IMPORTITEM Quantity
Recommended in

Kg for per Kg of

resultant product

NAI｀モ」RAI´ RIJ131〕 IうR

PACKING MΛ 'I・
Iう ItIAIン :

PI′AS′ I｀ I(〕 PAIン I´】i・ I｀ S

Quantity
Recommended in

Kg lor per Kg of
resultant product

I「 Iン00R1300000K3

27

0.25

QTY

|

―
―
―

―
―

―

―

|

三獨

卜ふ



COVI!RINGS&MATS

SYN'I｀ I IIう
′
I｀ IC RU131〕 I]R PI〕 R

/1N(]()XII〕 lう

CAIt130N 131´A(〕K

ANTI()XH)ANT6 PPD 0160

A(,CI]Iン〕〕RA′ I｀ORS 0012

S′ I｀ 1:AItI(〕 A(〕 II) 0.012

(〕 ONSUMAI〕 Iン l:S:SHン I(〕ON
〕うヽ4t」 I.SION

0008

300 Nos. I;or
300000 Kg o{'
Irxport Product

Notc: 
′
l｀ hcrc should bc a valuc cap on Antioxidant/1tctardcl・ //ヽccclcrators as pcr gcncral notc [i oi'

Rubbcr Chcr-nicals in thc Iiand Ilook of Proccdr-rrc, Vol.ll
2. A11 the Plastic Pallcts wili bc cxportcd back with cxport itcm

RA may take consequential action as per Policy / Procedures

PA(〕 KING】ИATI:RIAI′ :

PLノ S`′ I｀ I(〕 PAI´ I´ lう
・
I・ S

(〕 asc No.:308/24/87-

AIノC1/2018
Party Namc:Zl:NI′ I｀ II

I〕 Iヽ)モ」S'I｀ ItIノ＼Iン ItIり 13131ilt

PIt()I)モ」C′ I｀ SPヽ″
′
I｀  Iン
′
I｀ I〕

ンIcct N()/1)atc:3/87-

AIン (〕 1/2019

129.05.2019

Status:
Approvcd

IIQ l;ilc RLA I;ilc I-ic.No/l)arc:03l0l}lllg
101/87/050/01114/Aヽ 419/     :03/95/040/01200/Aヽ 419/ 19.022019

Dccision : Ilascd on thc tcchnical comr)'rcnts of I)cpartrncnt firr Prornotion of Industry and Intcrnal 'l'radc

furnishcd vidc thcir communication No. P-4701114612019/-'l'SW datcd 21.05.2019, C-onrrnittcc dccidcd to

lMPORTITEM

NA′ I｀l」 RAIン RIJBBIうR

SYNTHI]′ I｀ IC ItU131〕 lうR S13R

1052

IIIGH STYRI]NIう SBR KHS
68

/1N(]()XH)l]

ANT10XII)ANTS(NON
STAINING)

A(](]Iう I′ItltATORS(,13S

28

Quantity
Recommended in

Kg for per Kg of
resultant product

0018

|

1計 '
|

O 170

0043

ratil'y liccnsc as undcr:

' ExPoRT rrEM



・
I'I′ I｀ANIモ」lM DI-OXH〕 lう

SIIノ IANlt130NI〕 ING AGlう NT
S169

CARI〕 ON BIン A(〕K

Gモ」M ItOSIN

PROCIう SS OIIン

S・ 1'I〕ARIC ACII)

CONSUMAI〕 Iン1lS:SH´ ICON
I]ヽ41」 I´S10N

PA(lKING MAI｀ liRIAI´ :

PI′ /ヽ SII(〕 1)/ヽ Iン Iン lう
′
I・ S

Notc:′ I｀ hcrc should bc a valuc cap()n Antioxidant/1tctardcr/Accclcrators as

Rubbcr Chcrnicals in thc IIand llook of Proccdr,rrc, Vol.ll
2. All thc Plastic Pallets wili bc cxportcd back with cxporr itcrn

RA may take consequential action as per policy / procedures

Case No.:3 10124187- Party Narnc: SIIAOt;X 'l'lll1

0.008

500 Nos. i.or
500000 Kg of'
IJxport Product

pcr gcncral notc 8 of

‐AI′C1/2018            ART W()RIン I)A× I)
PRINTING

‐HQ IrilC               RI″ A Irilc
:01/87/050/01116/AN119/      :10/24/040/00096/Aン 119/

ンIcct No/1)atc:3/87‐

AIン (〕 1/2019

129,05.2019

1″ic.No/1)atc:1010060129

19.02.2019

IMPOR丁 ITEM Quantity

Status:
Approvcd

I)ecision : Ilascd on thc cxamination of thc casc of firrn by 'l'cchnical I:xpcrt (Consgltanr iSK l) in Irilc
No. 0ll871050l0l I 16/AM 19, thc Committcc dccidcd to ratily the liccnsc as undcr:-

UPVC   COIン 0モ」R
PIt()lrIIフ IiS   WI′ I｀ II

II()Iン liS

Cust()11l I)iincnsi()ns

l.02.Kg/Kg
contcnt in Export

‐77

PVC IンAMINATI()N
I「 H´ンI

(WO()dCn Finish, In
r()lls)

102.K3/Kg
contcnt in I〕 xport

PV(〕 If()AM SHlう liT

(055 1)lう NSI′ I｀Y
Dilncnsions

1220*2440*2Ⅳ IンI)

l.02.Kg/Kg
contcnt in Export

WP(〕 Iン ()l」 VIう It lr()It

UPV(〕 I)()()ItS

(Woodcn l;inish PVC
fihn laminated)

1.02K3/K8
contcnt in Iう xport

29

呵
0.035

0007

0.080

0.008

0.027

0010



RA may take consequential action as per policy / procedures

PΛ CKING   I「 HンM
IrOR       UPVC
PIt()lfI Iン liS

(In rOliS)

AI´【」MINIIJM
COⅣIPOSI′ I｀ Iう
PANIう Iン       IN
S′ I｀ANI)ARI)
I)いИlうNS10NS
(Woodcn finish PVC
fihn laminatcd , 'l'otal

3 mm thickncss with
0.07 nul Alunriniunr

PUIt      GIン l」 li
Adhcsivc R)r UPVC
Pr()ilc lamination)

IHNGIiS I「 ()It l」 PVC
I)00R   MAKING
(Stainlcss        stccl

SCRI]WS    IfOR
I〕 ()()It

stccl

4ヽcct lヾ 0/1)atc:3/87-

AIンC1/2019
129.05.2019

1ン ic.No/1)atc:0810144739

107.03.2019

l」 PV(〕

MAKING
(Stぷ niCSS

Nctil%,

Nct11%)

Casc

HQ IrilC

:01/87/050/01240/ノ Mヽ19/
ItIッ A lギilc

108/24/040/00397/A)ν i1 9/

No.:10/1/87-AIノ (〕 1/2019  Party lヽ a nlc:VI]1llt PI´ AS′ I｀ I(lS

PItIVATIう Iン IMI′ I｀ lう I)

Status:
Approved

Dccision : Ilased on thc cxamination of thc casc of firm by'l'cchnical l:xpcrt (Consuitant {SK}) in I;ilc
No. 0 1187 l050l01240lAMl 9, thc Committcc dccidcd to ratily thc liccnsc as undcr:-

EXPORT ITEM QTY :MPOR丁 l丁EM Quantity
SI]I´ If ΛDHItSIVIi CI]Hン ING
COVIうRING        Olr
POI´ YPROPI′ YI″I]NE
WOVIうN / NON― WOVEN
I「ABRICS

150000K31 PP GRANl」 Iン Iう S 64350K3

Iン I〕 PI](〕 ItANモ 」I´ Iう S

PPI「 II´ンI

PItl]PAItl]I)

OTIIIう It

AI)IIIiSIVIう S

GIンモ」IiS AND
PRIう PARI]I)

RA may take consequential action as per Policy / procedures

30

1.02.Kg/Kg
contcnt in I:xport

21450K3

400K3

|

1  630018

|



I  Casc No.:65/3/87-AIノ C1/2019  Party Namc:VISI()N        VIcct No/1)atc:3/87-     status:
PItODI」 C'I｀ S(P)Iン

′
I｀I)     AIン C1/2019        Dcfcrrcd

29.05.2019

1  HQ lrilC              ‐RI´A lrilc              I´ ic N()/1〕 atci341 004501 6
791:01/87/050/00110/AM20/    :34/24/040/00287/AM19/    02.04.2019

1   1)ccisi()n : 
′
I｀ hc cOnllnittcc cOnsidcrcd thc casc as pcr agcnda and notcd that hard copy Ofthc application

has nOt bccn rcccivcd.・ I｀ hcrcf()rc,cOin111littcc dccidcd that thc salllc nlay bc()btaincd f101■ RA and「lrnl. Ihc

l COmmittCC also dccidcd that aftcr rcccipt of thc hard c()py thc samc nlay bc scnt to′ I｀ 1〕C(DNM)fk)r
C01■lnCntS and dcfcrrcd thc casc.

|  ‐Casc No.:1/3/87-AIフ C1/2019  Party Nalnc:RIう IッIANCI]    Mcct N()/1)atc:3/87-    status:
I                              INI)l」 S'I｀RII]SIッ Iヽ41・ I｀ lうI)      AI´ (〕 1/2019             1)cfcrrcd

29.052019

80 1HQ lrilC              ‐RIンA lfilc             I´ ic.NO/1)atc:0310828488
1  101/87/050/00046/AⅣ 120/      :03/95/040/00007/Aン120/      23.04.2019

1  
‐
Dccls10n:′ I｀hc cOminittcc cOnsidcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc mattcr R)r want of

l  COmmCnts OfDcpartmcnt ofChcmicals and Pctro Chcmicals

l  Casc No.:2/3/87-AIノ C1/2019  Party Nalnc:RIう IフIANCIう     Mcct N()/1〕 atc:3/87-    status:
|   I                               I卜 lI)【」S'I｀ItIIう SIノ IンII'I｀ Iう I)       AIン (〕 1/2019               1)cfcrrcd

29.05.2019

81 1HQ IFilC               ‐RI″A Irilc              Iッ ic.N()/1)atc:0310828490
1 1:O1/87/050/00047/AM20/    :03/95/040/00008/AM20/    23.04.2019        ‐

|  IDccision:′ I｀hc cOminittcc considcrcd thc casc as pcr agcnda and dccidcd tO dctr thc lllattcr R)r wanl of

l lCOmmcnts ofDcpartlncnt ofChcinicals and Pctro Chcmicals

‐  Casc No.:3/3/87-AIノ C1/2019   Party Nanlc:(〕 ONTINlう NTAIン  MCCt No/1)atc:3/87-     status:
INI)IA PRIVATIう IンIMI′ I｀ IうI)  AI´ C1/2019         Dcibrrcd

2905.2019

82 HQ IrilC               RIン A lrilc              I′ ic.N()/1)atci051 041 0325
:01/87/050/00048/Aン 120/      105/23/040/00021//ヽ ン120/       23.04.2019                         ‐

1)ccision :・ I｀ hc colnlllittcc considcrcd thc casc as pcr agcnda and dccidcd to l・ ctr thc nlattcr to I)PH′ I｀ lbr

COllllllCnts.

Casc No.:4/3/87-AIノ (〕 1/2019  1Party Nainc:Iン IPI]I´ I]XPORTS ンIcct No/1〕atc:3/87-    status:
AIン C1/2019          1Dcfcrrcd
29.05.2019

8311SI場
:5α0004ツAM2υ  l許ちガliυ0000ν AM2α  ttδ出号

α0710H4792

Dccisi()n : 
′
I｀ hc collllllittcc considcrcd thc casc as pcr agcnda and notcd that hard cOpy of thc application

lhas not bccn rcccivcd.′ I｀ hcrcforc,c ol■ 11■ ittcc dccidcd that thc sanlc illay bc()btaincd froln ltA and flr11l and

dctrrcd thc casc

Casc No.:5/3/87-AIノ C1/2019   1Pal・ ty Nalnc:ン IItI´ TYRliS     ンIcct N()/1)atci3/87-     Status:
Iン IⅣII′ l｀ I〕I)                     AIン (〕 1/2019               1)cfcrrcd

84                                                       29.05.2019
‐HQ IFilC              RI´ A lfilc             Iフ ic,No/1)atci051 04 10340
101/87/050/00050/AⅣ 120/      105/24/040/00038/Aン120/      24.04.2019                        ‐

尽ノ′じ―



.   I〕 ccisi()n : 
′
l・hc cOnllnittcc considcrcd thc casc as pcr agcnda and notcd that hard cOpy ofthc application

has not bccn rcccivcd.′ I｀ hcrcforc,cOnllllittcc dccidcd that thc sanlc illay bc()btaincd fl・ olll RA and flrnl and

dcfcrrcd thc casc.

Casc No.:6/3/87¨ AIノC1/2019   Party Nainc:ARⅣI()It PIン AS′ I｀  ンIcct No/1)atci3/87-      status:
I                     Iン Iヽ41Tl]D             AIン(11/2019         Dcfcrrcd

29.052019

■ 19:嚇 :5υ0005νAM2y  t:ち 11lυ0001ν AM2υ   り ぶ覧 号

⊂0710H4801

1  Dccisi()n:′ I｀ hc committcc considcrcd thc casc as pcr agcnda and notcd that hard copy ofthc applicati()n

l   haS nOt bCCn rcccivcd.′ I｀hcrcfOrc,colnillittcc dccidcd that thc salllc lllay bc()btaincd from RA and flrin and

l   dcfcrrcd thc casc

‐  Casc No.:7/3/87¨ AI」 C1/2019  Party Nanlci RI]Iン IANCI:    ルIcct N()/1)atc:3/87-    Status:
I                         INDUSTRII]SIノ Iヽ41TItD     AIン C1/2019           Dcfcrrcd

29.05.2019

86 1HQ lrilC               IRIン A lrilc              I′ ic.No/Datc:0310828566
1  .:01/87/050/00052/AⅣ120/      103/95/040/O1258/AN119/      24.042019

Dccision:′ I｀ hc cOnlmittcc considcrcd thc casc as pcr a3cnda and dccidcd t()dcfc・ r thc nlattcr for want Of

l   COnllllcnts of I)cpartlllcnt of Chcinicals and PctrO(〕 hclllicals

‐Casc No.:8/3/87-AIィ C1/2019   ,Party Namc:S′ I｀ .ンIARYS      ⅣIcct No/1)atc:3/87-      status:
|                      IRI」 13BI]RS PVT.Iン TD        AIフ C1/2019           ‐Dcfcrred

2905.2019
871H011ilc                l良

iンA iriit               Iノ ic No/Datc:1010060169
1:01/87/050/00053/AM20/      110/24/040/00004/AⅣ 120/       24042019

Dccision:'I｀ hc c01nnlittcc considcrcd thc casc as pcr agcnda and dccidcd to rcFcr to I〕 PH・ I｀ for col■ lllCntS.

Casc No.:9/3/87… AIJC 1/2019 1Party Namc:A.M.VINYIン     lヽcct No/1)atc:3/87-    Status:

HQ lfilC

EXPORT ITEM

PV(〕 COMPOUNI)

PVT.Iソ TI).,

ItIン A lrilc

QIY

1250000K8

AIンC1/2019           Approvcd
29.052019

1′ ic卜〔()/1)atci051 04 1 0349

:01/87/050/00054/AN120/      :05/23/040/00037/ノ ヘン120/      24.04.2019

Dccision:′ I｀ hc c()mmittcc considcrcd thc casc as pcr a8cnda and dccidcd t()ratify thc liccnsc as undcr:一

RA may take consequential action as per Policy / Procedures

Casc No.:10/3/87-ALCll20l9 Party Narnc: A.M.VI\YL Mcct Noil)atc.3l87- Status:
PVT.Iン TI).,

ItI´ /ヽ lrilc

AIッ (〕 1/2019             Approvcd
29.052019             1

1ソ ic,卜(()/1)atc:0510410350HQ IrilC

=覇

IMPORTITEM

PVC RIう SIN

I)I OCTYIン PHTHAIノATI](I)OP)

′
I｀ITANIモ」MI)10XH)I]

一　

　

　

　

一

97142 900Kg

24285.700K8



24.04.2019

Decision : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to ratily thc liccnsc as undcr:

EXPORT ITEM lMPORTITEM

PVC COMPOUND

I〕 IO(〕 TYI′ PHTHAI′ A'I｀ lう (I)OP)

′
I｀ ITANII」 M DI()XII)lう

RA may take consequential action as per policy / procedures

QW

PV′ I｀ .Iン
′
I｀I).,                 AIィ (〕 1/2019

‐29.05.2019

HQ lrilC               RI″ A Irilc              Iン ic.N()/Datc:0510410351
:O1/87/050/00056/AⅣ 120/      :05/23/040/00039/Aン 120/      2404.2019

Status:
Approvcd

EXPORTI丁 EM QTY lMPORTITEM

1250000Kg I t,vc r{r:SI\

I〕 IO(〕 TYI′ PHTHAI´ATl](I)OP)

′
I｀ I′ I｀ANII」 MI)10XII)Iう

Casc No.:12/3/87-AIフ C1/2019  Party Nanlc:ARン 101t PIッ AS'I｀  4ヽcct No/1)atci3/87-
IンIMITI]I)                 AIン C1/2019

thc liccnsc as undcr:

Status:
Del'errcd

29.05.2019

1ンic.No/1)atc:0710114809

24.04.2019

De cision I 'l'hc committcc considcrcd thc case as pcr agcnda and notcd that hard copy of thc application|   ―し"ム VAV■■ ● ■■■ししヽノ1111■ 11しししししヽハ101uし 1し u ιllし しabし os Pに I aじし1l tlこ dHu 110ιじu LIldL Ilaruじ opy oI Inc appllca1lon

‐   has nOt bccn rcccivcd.'I｀ hcrcR)rc,conlnlittcc dccidcd that thc salnc inay bc()btaincd frol¬ n ltノヽand「lrnl and
l   dCfcrrcd thc casc

I  Casc No.:13/3/87-AI″ C1/2019 Party Nalllc:RIIIン IANCI]

| I                  INDUS′ I｀ ItIIiS Iノ IMI′ I｀ l]I)

92 HQ lrilC                RIン A lrilc
l :01/87/050/00058/AM20/   :03/95/040/01100/AM19/

ンIcct No/1)atci3/87-      status:

AIンC1/2019         Dctrrcd
29.05.2019             ‐

Iン ic.No/1)atci03 1 0828589

25.042019

Dccision I 'l'hc contlttittcc considcrcd thc casc as pcr agcnda and dccidcd to dclL'r thc rlattcr lsr rvalt ol'
commcnts of Dcpartrncnt ol-Chcnticals and Pctro C-hcrnicals

H53571K8

97142900K3

24285,700K8

l153571K3

97142900K8

24285700K8

も1191:捻50/00057/AM20/  1鶴ち1財iυ00011/AM2υ^l HQ Irilc              ‐

Casc No.:14/3/87¨ AIノC1/2019 Party Nanlci ltliI´ IAN(〕 I]
INDUS′ I｀ ItII]SIッ IンII'I｀ IうD

Mcct No/1)atc:3/87-

AIフC1/2019
29.052019

'93

Status:
De f'crrcd

:O1/87/050/00055/AM20/ :05/23/040/00038/Aン 120/

|     |

――」

RA mav take consequential action as per PolicY/Proccdures



Dccision : 'l'hc comrnittcc considcrcd thc casc as pcr agcnda
comrncnts of I)cpartrncnt of Chcmicals and Pctro (lhcmicals

HQ IFilC

:01/87/050/00059/AN120/

Casc No。 :15/3/87-AIフ C1/2019

HQ llilC

:O1/87/050/00060/ノ M`20/

EXPOR丁 ITEM

Polycstcr   NIctallizcd

IFillll

Casc No.:16/3/87-ALC1/2019

HQ lrilC

:O1/87/050/00061/ノ ヘⅣ120/

EXPORT ITEM

Polycstcr  Mctallizcd

lfilln

Party Narnc: CIIIi{lPnl. POLY Mcct No/l)atc:3187-

RIフ A lrilc

i03/95/040/O1278/ノ Ⅳヽi1 9/

lfIIフト4S I′
・
1｀ I)

ItIン ノヽ lrilc

:08/24/040/00295/Aン 119/

QTY

550000K8

Party Nainc:CIHRIPAIン POI´Y
lfHンⅣIS I′ TI〕

Iヽ IンA llilc

i08/24/040/00294/AⅣ l19/

QTY

550000Kg

Iン iC卜i()/1)atc:0310828591  ‐
‐25.042019             ‐

and dccidcd to dcfcr thc lllattcr fc)r want of

AIン C1/2019
2905.2019

1フ ic.No/Datc:0810145091

25.04.2019

Status:
Approved

Dccisitln : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to ratif y thc liccnsc as undcr:-

IMPORT ITEM

Purificd'l'crcphthalic Acid (P'l'A)

Mono I'ithylcnc Glycol (MIIG)

Alunriniurn Wirc

I')vaporation Iloats

Quantity

466400K8

184250K3

13530K8

3850Numbcr

ンIcct No/1)atc:3/87-      Status:

AIン (〕 1/2019            /ヽ pprovcd
29.05.2019

1´ ic.卜(()/1)atc:0810145092

25,04.2019

RA may take consequential action as per Policy / Procedures

Decision : 'l'hc cornrnittcc considcrcd thc casc as pcr agcnda and dccidcd to ratily thc liccnsc as undcr:

QuantityIMPOR丁 lTEM

Purincd′ I｀crcphthalic Acid(P'I｀ A)

Mon()l]thylcnc Glycol(MIう G)

466400Kg

184250K8

Aluminium Wirc

Irvaporation Iloats

RA may take consequential action as per Policy / Procedures

13530Kg

3850Nulllbcr

Casc No.:17/3/87-AI」 (〕 1/2019

HQ lrilC

:O1/87/050/00062/AⅣ 120/

Party Nalllc:RIう IノIANCI]

INDUSTRII:SIン IンIITliI)

ItI´A Irilc

:03/95/040/01256//ヽ ン119/

Ⅳicct No/1)atc:3/87-

AI′C1/2019
29.052019

1ン ic.卜《()/1)atci03 1 0828614

25.04.2019

Status:
Dcferrcd

34
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f)ccisitln : 'l'hc conrurittcc considcrcd thc casc as pcr agcnda and dccidcd to dcl'cr thc mattcr for want of'
commcnts of Dcpartmcnt of Chcmicals and Pctro Chcrnicais

97 HQ IrilC

:O1/87/050/00063/ノ Nヽ120/

981HQ「 ilC
:O1/87/050/00064/AM120/

99 1lQ llliι

.:O1/87/050/00065/ノ Mヽ20/

100'HQ lrilc

:O1/87/050/00066ん へヽ 420/

101 HQ Irilc

101/87/050/00067/AⅣ 120/

102‐
HQ Irilt

:01/87/050/00068/Aヽ /120/

ItI´ A lfilc

:03/95/040/01279/Aン 119/

ItIッ A Irilc

:05/23/040/00035/Aン 120/

ItI´ A lfilc

:34/24/040/00037/AN120/

ItIン ノヽ lfilc

:03/95/040/01277/Aンi19/

RI´ A lrilc

:03/95/040/01274/ノ ＼市119/

ItIン A lfilc

:03/95/040/00944/Aン 119/

Dccision : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc r-nattcr lor want of
commcnts o1' Dcpartrnent ol' Chcmicals and Pctro (lhcmicals

Casc No.:18/3/87-AIノ C1/2019 Party Nanlc:RI]Iン IAN(〕 I]
INI)モ」S′ I｀ RIIう SIン IンIITIう I)

ⅣIcct lヾo/1)atc:3/87-       Status:

AIン C1/2019         Dcfcrrcd
29.05.2019

1´ ic.卜:o/1〕 atc:0310828618

2504.2019

Status:
Dcfcrred

Iンic No/1)atc:0510410399

26.042019

ⅣIcct No/1)atci3/87-      ‐Status:

AI′C1/2019              1)cfcrrcd

29052019

1´ ic.卜(o/1)atc:3410045084

2604.2019

4ヽcct No/1)atc:3/87-      Status:

AIン C1/2019         Dcfcrrcd
29.05.2019

1ン ic.卜Io/1)atc:0310828621

26.04.2019

ⅣIcct卜l()/1)atci3/87-      Status:

AI´ (〕 1/2019               1)cfcrrcd

2905.2019

1´ ic卜(o/1)atc:0310828622

26.04.2019             ‐

ⅣIcct No/1)atc:3/87-      Status:

AIン C1/2019          Dcfcrrcd
29.052019

1´ ic.No/1)atc:0310828625

26.042019

iCasc No.:19/3/87-AI」 C1/2019 Party Namc:(〕 IN′ I｀モJIt()NI:S  Mcct No/Datc:3/87-.                    AIン VI(INDIA)PVT I´ TI).   AIン (〕 1/2019
12905.2019

Decision : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc mattcr I'or

cxamination of thc casc by 'l'cchnical Irxpcrt(Consultant) (SK l .

Casc No.:20/3/87-AIノ C1/2019 Party Nainc:AGNIlギ I131lR
I〕 ()ARI)S PV′ I｀ Iン

′
I｀ 1),

l)ccision i 'l'hc comrnittce considcrcd thc casc as pcr ag,cnda and dccidcd to rcfcr to I)PII'l' fbr conrmcnts.

Casc No.:21/3/87-AIノ C1/2019 Party Nalnc:RIう IンIANCI!
INDUSTRIIう SI′ IVIITI:D

Dccision : 'l'hc corrrnittcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc rnattcr iilr want of'

commcnts of Dcpartment of Chcmicals and Pctro C-hcmicals

Casc No.:22/3/87¨ AIノ (〕 1/2019 Party Nainci lt1lI′ IAN(〕 Iう

INI)USTRII:SI´ IンIITI:I)

Decision I 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc matter lor want of
commcnts of Dcpartmcnt of Chcrnicals and Pctro Chcrnicals

Casc No.:23/3/87-AI」 C1/2019 Pal‐ty Nal■ c:RI:I´ IANCI:
INI)モ」S′ l｀ RII:SI´ INIITIう I)

Dccision ! 'l'he comrnittcc considcrcd thc casc as pcr agcnda and dcciclcd to dclcr thc rlattcr lor want of



conllllcnts of I)cpartlllcnt of Chclllicals and Pctro(〕 hcnlicals

Casc No.:24/3/87-AI」 C1/2019 Party Nanlc:RIう IッIANCI]
INDl」 S′ I｀ ItIItS I,Iヽ 41TI]I)

Mcctlヾ o/1)atc:3/87-      status:

ΛIンC1/2019          Dcfcrrcd
29.05.2019

1″ ic卜(o/1)atc:0310828652103‐ HQ IfilC RIンA lfilc

:01/87/050/00069/Aン 120/      :03/95/040/01257/ANl19/      26.042019

1)ccision : 
′
I｀ hc conllllittcc considercd thc casc as pcr a3cnda and dccidcd to dcfcr thc lllattcr R)r want of

COlllmCntS of I)cpartlllcnt of Chcl■ licals and Pctro(〕 hcnlicals

104 HQ Filc
:O1/87/050/00071/AN120/

106 HQ IrilC

101/87/050/00072/Aν 120/

107 1HQ Ifilc

l:01/87/050/00o73/Aレ 120/

ItIンA Irilc

:03/95/040/O1305/Aン 119/

ItIン A Irilc

:03/95/040/01339/ANl19/

ItI´ A lfilc

:03/95/040/O1340/AⅣ 119/

νlcct NO/1)atc:3/87-

AIン (〕 1/2019

29.052019

Casc No.:26/3/87¨ AI」 C1/2019 Party Nanlc:RItIン IANCI:
INI)USTRIIう SI´ IンIITI]I)

ⅣIcct No/1)atc:3/87-       status:

AI′C1/2019               1)cfcrrcd

2905.2019

1ン ic.No/1)atc:0310828690

3004.2019

and dccidcd tO dcfc・r thc mattcr for want()f
Dccisi()n :'I｀ hc cOnllllittcc cOnsidcrcd thc casc as pcr agcnda

colnillcnts()fI)cpartlllcnt of Chclllicals and Pctro(〕 hcnlicals

むa:お 雨ふ。:三二/3/8ユ Ai′むi/2016 1aity｀ 11lc:立人そ〕It(5
POIノ YMI]RS P.I´ TI).

Casc No.:27/3/87-AI`C1/2019 Party｀ 五118:itl]i´ IttNむ 1'
INDUSTRIIう SIン IⅣIITI]I)

Status:
I)ef'erred

105 IIQ l;ilc RI.A l;ilc Lic.\o/t)arc:0gl0l45l4l
:01187 /050100070tAM20/ :08t24t040t00055/AWtgt 0 t .05.2019

Decisitln : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr the mattcr forcxaminati,n ol'thc casc by'l'cchnical l:xpcrt(consultant)iDNM).

Dccision : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc nrattcr for want ofcornments of I)cpartmcnt of chcrnicars and pctro cricmicars

case No.:28/3187-Lr,clrz0rg parry Na,rc: IUrr-rn NCII
INDTJS'I'RI]JS I,IMI'I'I JI)

ンIcct N()/1)atc:3/87-      ‐status:
AIン(11/2019               1)cfcrrcd

29.05.2019

1ン ic.卜I()/1)atci03 1 0828715

01.05.2019

ⅣIcct No/1)atci3/87-      ‐status:
AIンC1/2019         Dcfcrrcd
29.05.2019

1ン ic.卜I()/1)atc:0310828731
‐Ol.05.2019             1

and dccidcd tO dcfcr thc lmattcr R)r want of

Status:
Dcl'e rrcd

Dccision : 'r'hc cor,nrittcc considcrcd thc casc as pcr af;cnda
commcnts o1'l)cpartrncnt of chc,ricals and pctro Clicr,icals

Casc No.:29/3/87¨ AIノ C1/2019 Party Nanlci INI)usTRIAI´    νlcct No/Datc:3/8ケ _
RU131〕 lilt coMPAヽ Y      AIン C1/2019

29.052019
HQ IFilC              ItI´ A Irii3

1ン iC.卜10/1)atc:o410165547
:01/87/050/00o74/AⅣ 120/      :o4/24/040/Ooo08/Aン 120/      o2.052019

P,,IS10n:′
I｀ hc cOmnlittcc considcrcd thc casc as pcr agcnda and dccidcd t()rcft・

rt()I)I)IH｀ R)r cOnllη cnts_

ム /″ レ ⌒_
資 諸 可
苺可咽

`



Casc No.:30/3/87-AIノ C1/2019 Party Namc:RIう IンIANC11
1NI)USTRIIiS I´ IVIITllI)

ⅣIcct No/1)atc:3/87-

ノヽIン (〕 1/2019

29.05.2019

Status:
I)efcrrcd

i109

l110

HQ lrilC

:01/87/050/00075/AⅣ 120/

ItIン A lfilc

:03/95/040/01126/AⅣ l19/

I´ ic.卜io/1)atc:0310828756

02.05.2019

Decision ! 'l'hc comtnittcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc rnatter I'or want of
commcnts of Dcpartmcnt of Chcrnicals and Pctro Chcrnicals

ンIcct N()/1)atci3/87- Status:

HQ「 ilC
:01/87/050/00078/AⅣ 120/

INDI」 S′ I｀ RIIう SINDIA Iン TI)

ItIンノヽ 17ilc

:03/94/040/00074/AⅣ 120/

AI´ (〕 1/2019            Approvcd
29.052019

1ン ic.卜lo/1)atc:0310828781 1
106.05.2019

Decision : 'l'hc comnrittcc considcrcd thc casc as pcr agcnda and dccidcd to ratify thc liccnsc as undcr:-

EXPORT ITEM QTY lMPORTITEM

I)P(3ol■lpound(COntaining 40 1/―

1°/O Polypropylcnc `と  601/-1°/。

TAI′C)
48M'l' I Polypropylcnc Rcsin

'l'alc

RA may take consequential action as per Policy / Procedures

Quantity

19.200～IT

28.800M′ I｀

Casc No.:34/3/87… AI」 C1/2019 ‐Party Namci KKAIン PANA   Iヽlcct No/1)atc:3/87-
INDUS′ I｀ ItIItS INI〕 IA I´

′
I｀ D   IAIンC1/2019
29052019

ItIン A lrilc

:03/94/040/00075/Aン 120/

Status:
Approved

HQ lrilC

:01/87/050/00079/AⅣ 120/

I´ ic卜(o/1)atc:0310828782

06.052019

Decisitln : llased on thc examination o1-thc casc o{'fintr by'i'cchnical Irxpcrt (Consultant {SK}) in I;ilc
No. 0 11871050100 I 0 I 3/AM I 9, thc Cornrnittcc dccidcd to ratily thc liccnsc as undcr:-

IMPO

100ンIT I')thylcnc Vin

IンI)PI](3ranu

Alun'riniurr II

Magncsiurn II

Antioxidant

C<lmp<liinc C

Polyolcfin )

RA may take consequential action as per Policy / Pro

RTl丁 EM Quantity

yl Acctatc 15ⅣIT

16MT

ydroxidc 55ンIT

ydroxidc ll ⅣI′ I｀

2.500ⅣI′ I｀

'oA;1.05 {Malcatod

ced u res

2.500NI′ I｀

37
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l12 HQ IrilC

:01/87/050/00081/フ ヘN120/

113 1HQ「 ilC

101/87/050/00093/AM20/

IHQ IrilC

l141:01/87/050/00087/AN120/

ItIン A Ifilc

:03/95/040/01275/AⅣi19/

RIンΛ lfilc

:34/24/040/00322/AⅣ l19/

ItIン A Ifilc

:03/94/040/00o83/Aン 120/

Dccisitln : 'l'hc cotnmittcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr the mattcr lor want of
commcnts of Dcpartmcnt o1'Chcmicals and Pctro Chcmicals.

Casc No.:36/3/87-AIノ C1/2019 Party Nalnc:Itlう IノIANCI]
INI)USTRIItS I´ IⅣIITIう I)

ンIcct No/1)atci3/87-      lstatus:

ΛIンC1/2019        1Dcft・ rrcd
29.05.2019

1´ ic卜lo/1)atc:0310828787

06.052019             ‐

νlcct No/1)atc:3/87-      status:

AIンC1/2019         Dcfcrrcd
29.05.2019

1ンic No/1)atc:3410045114

06.05.2019             1

Status:
I)el'crred

I´ ic卜(()/1)atc:0310828819

07.05.2019

Status:
I)cl'crrcd

Status:
I)efcrred

Casc No.:48/3/87-AIノ C1/2019 Party Nanlc:VISI()N
PIt()I)l」 (〕

・
I｀ S(P)I´

′
I｀ I)

I)ccision ! 'l'hc cornmittcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc mattcr for
cxamination of thc casc by 'l'cchnical Ilxpcrt(Consr.rltant) {DNM }.

Casc No.:42/3/87-AIJC1/2019 Pal・ ty Nalllc:13AIノ KRISHNA  Mcct No/1)atc:3/87-
INI)モ」S・ I｀ RIIう SIノ I νII・ I｀ lうI)      ノヽI′C1/2019

29.05.2019

Decision : 'l'hc comtnittcc considcrcd thc casc as pcr agcnda and notccl that hard copy of thc application
has not bccn rcccivcd. 'l'hcrcforc, comutittcc dccidcd that thc samc rnay bc obtaincd l.rorn IIA and flrm.'l'hc committcc also dccidcd that aftcr rcccipt o1' thc hard copy thc samc may bc sent to Dpll'1. forcommcnts and dcferrcd thc casc.

Casc NO.:43/3/87-AIィ C1/2019 Party Nalnc:13AIフKRISHNA  ⅣIcct No/1)atc:3/87-
INI)USTItIIう SI´ IνII′ I｀ l]I)     AI´ (]1/2019

29.052019

IHQ IfilC              IRIンΛ Filc              Iン ic N()/i5:ic16二 ib82念恵24
115101/87/050/00088/AM20/   .:o3/94/040/00o84/AM20/   o7.05.2019

P∝愚On」いm面眈c∞面““d thc¨ awi選Ψ熱電藷:漱∬̀
|:黛
需需鷺

"

has nOt bccn rccc市 cd ThcrcfOrc,cOnlnlittcc dcciこ

lllli:‖∫1驚Ъぶc:7::sP a・
∝崚Ⅲ」ぬc hd∞pyぬ c ttmc mり 恥釧Ю DHⅡ br

Casc No.:44/3/87-AIィ C1/2019 Party Nanlc:13AI′KItISHNA  ルIcct NO/1)atci3/87-
INDUS′ I｀ RII〕 SI´ IⅣIITI]I)     AIン C1/2019

｀                2905.2019

IHQ「 ilC               Ri:A Fil`              Iン i`.、()/Daicib3 16患芝患患23 1
116 :01/87/050/00089/AM20/      :o3/94/040/00o73ん へⅣ120/      o705.2019

D∝悪On」hc∞m面艇c∞雨
“
Кdぬc∽誌
1ぶ″常熱冨″:胤∬

pl:肝
ぼ留∫聟T‐has nOt bccn rcccivcd. 

′
I｀hcrcfOrc, c0111rnittcc dccic

:lili∬豊馬Ъttc:留::sP a.…
∝Ⅲぼぬc hJ∞pyぬ c mmc mり 溌

“‖Ю DHr br

Casc No.:45/3/87-AIノ (〕 1/2019  Party Na11lc:swASTIK
l17 P()I´YMI:RS

ⅣIcct N()/Datci3/87-

AI´ (〕 1/2019

29.052019

Status:
I)cfcrrcd

38



HQ lrilC

:01/87/050/00090/AN120/

H91HQ IFilC
:O1/87/050/00082/ノゝ`420/

120.HQ IrilC

:01/87/050/00083/ノヽヽ420/

RIンA lrilc

:05/24/040/00068//ヽ Ⅳ120/

ItIン A lrilc

:03/95/040/O1306/ノ ヽ`419/

ItIフ A Irilc

i03/95/040/01314/AM19/

I′ic.No/1)atc:0510410499

0705.2019

Mcct No/1)atc:3/87-      ‐Status:

ΛIンC1/2019         Dcfcrrcd
29.05.2019

1ンiC.NO/1)atc:3410045121

ⅣIcct No/1)atc:3/87-     Status:

AIン (〕 1/2019               1)cfcrrcd

29.05.2019

1ン ic.卜(o/1)atc:0310828840 ‐

08.05.2019

and dccidcd to dcfcr thc mattcr for want of

ⅣIcct iヾo/1)atci3/87-      Status:

AIンC1/2019               1)cfcrrcd

29.05.2019

1ンic.No/1)atc:0310828848

08.05.2019

and dccidcd to dcfcr thc mattcr for、 vant〔 )f

Vicct No/1)atc:3/87-      IStatus:

AIンC1/2019          Dcfcrrcd
2905.2019             ‐

Iン ic.卜(o/1)atc:0310828850

4ヽcct N()/1)atc:3/87-      Status:

AIッ (〕 1/2019              1)cfcrrcd

2905.2019

1´ ic.卜(o/1)atc:0310828865

Decision : 'l'hc committcc considcrcd thc casc as por agcnda and dccidcd to dcl'cr thc mattcr ftrr
cxamination of thc casc by 'l'cchnical Irxpcrt(Consultant) {SK }

118 HQ Irilc ItI´ A lfilc

:01/87/050/00094/AⅣ 120/      :34/24/040/00383//ヽνi1 9/      0705.2019

Dccision : 
′
I｀hc c()ininittcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc nlattcr R)r

cxamination ofthc casc by′ I｀ cchnical lう xpcrt(C()nSultant){I)NM}.

Casc No.:49/3/87-AIノ C1/2019 Party Namc:VISI()N
PRODl」 C'I｀S(P)I´TI)

Casc No.:37/3/87-AIノ C1/2019 Party Nanlc:RI]I´ IANCI]
INDUSTRII:SIッ IンII′ I｀ l]I〕

1)ccision :′ I｀ hc collnlllittcc considcrcd thc casc as pcr agcnda

C0111111Cnts of I)cpartlllcnt of(〕hc11licals and Pctro(〕 hclllicals

Casc No.:38/3/87-AIノ C1/2019 Party Nanlc:RI]Iン IAN(lIう

INI)USTRIIiS I′ IⅣII′ I｀ 1う I)

I)ccision :・ I｀ hc comillittcc considcrcd thc casc as pcr agcnda

conllllcnts of I〕 cpartlllcnt of(〕 hclllicals and Pctro(rhclllicals

Casc No.:39/3/87-AI」 C1/2019 Party Nalnc:RItI,IAN(〕〕う

INDl」 S′ HtIIう SI´ IトイITIう I〕

Mcct No/1)atc:3/87-      Status:

AI´ C1/2019         Dcferrcd
29.052019

1ン iC卜I()/1)atc:0310828849121 1HQ llilC Iヽ Iッ /ゝ lfilc

:01/87/050/00084/ノ Mヽ20/      103/95/040/01341/AM19/      08.05.2019             ‐

Dccision:′ l｀ hc cOmmittcc considcrcd thc casc as pcr agcnda and dccidcd t()dcfcr thc mattcr for want of

c ol■mcnts of Dcpartmcnt of Chclllicals and Pctro Chcinicals

Casc No.:40/3/87-AIノ C1/2019 Party Namci RIう Iン IAN(〕 I]

INDUSTRII:SIッ Iヽ41Tlう I)

122‐ HQ lfilC ItI´ ノ` lrilc

Casc No。 :41/3/87-AIノ C1/2019 Party Nalllci RIう I′IANCI]

INDl」 S′ I｀ Itll:SIン Iヽ41TI:I)

:01/87/050/00085/AⅣ 120/      :03/95/040/01342/AN119/      08052019

Decision :'I｀ hc collllnittcc considcrcd thc casc as pcr agcnda and dccidcd to dcR〕 r thc inattcr for want of

C0111inCnts()f Dcpartlllcnt of Chclllicals and Pctro(〕 hcnlicals.

儲 鋼 線R
frt$ qrqx/Dy. DGFT
TTTITFRq'TT€Tq/DGFT
ri ,.' - *rtl-Flr

r'-i:iFy
i

HQ IrilC ItI´ ノヽ I「 ilc

39



Decisitln : 'l'hc comrnittcc considcrcd thc casc as pcr agcnda
commcnts of Dcpartrncnt ol'Chcmicals and Pctro Chcmicals.

Casc No.:46/3/87¨ AI」 C1/2019 Party Namci SRIfIン IMI′ I｀ 1うI)   ⅣIcct No/1)atc:3/87-

:01/87/050/00086/2へ 4ヽ20/ :03/95/040/01349/Aン119/ 08052019

and dccidcd to dcfcr thc lllattcr ft)r want()f

AI′ C1/2019
29.05.2019

1′ ic No/1)atci051 04 10534

09.052019

Status:
Dcfcrred

4ヽcct卜lo/1)atc:3/87-      lStatus:

AI´C1/2019         ‐Dcfcrrcd
29.05.2019

1ンic.No/1)atc:2410042745 
‐

09.05.2019

I 0.05.201 9

and notcd that hard copy of thc application
samc may bc obtaincd fronr I(A and firrn.
copy thc samc may bc scnt to 'l'cchnical

124 HQ lrilC

:01/87/050/00091/AN120/

RIンA Filc

:05/24/040/00072/AN120/

IttIン A lfilc

:24/24/040/00001/A市120/

RIフA Ifilc

:08/24/040/00016/AⅣ 120/

Dccision ! 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc nrattcr
cxamination of thc casc by'l'cchnical I.)xpcrt(Consultant) {SK}

Casc No.:47/3/87-AI′ C1/2019 Party Nanlc:VARIOlfIIン
IINI)l」 S′ I｀ltIIう S

鯰519講掲50/00"ν AM劉
I)ccision : 'l'hc committcc considcrcd thc casc as pcr agcnda and notcd that hard copy of the application
has not bccn rcccivcd. 'l'hcrcfrrrc, committcc dccidcd that thc samc rnay bc obtaincd frorn ItA and firm and
dclcrrcd thc casc.

C'ase No.:3l13l87-AL,CIl20l9 Party Namc: CI(lrS'l' NIcct N()/1)atc:3/87- Status:
DcfcrrcdCOMPOSI′ l｀ IiS&PIッ AS′ HCS  AI´ C1/2019

PV′ I｀ .Iン
'I｀I).                  29.05.2019

.HQ IrilC

126.:O1/87/050/00076/Aヽ 420/

Decision : 'l'hc committce considcrcd thc casc as pcr agcnda
has not bccn rcccivcd. 'l'hcrcforc, cornmittcc dccidcd that thc
'l'hc committcc also dccidcd that aftcr rcccipt of thc hard

I')xpcrt(Consultant) (DNMllor comnrcnts and dclcrrcd thc casc.

Casc No.:32/3/87-AI」 C1/2019 ‐Party Nalnc:ASHIRVAD    ⅣIcct No/1)atc:3/87-
PIPES PVT IンTI)        AI″ C1/2019

29.05.2019

Status:
Approvcd

HQ lfilC

:01/87/050/00077/ノ ヘⅣ120/

ItIン A lfilc Iンic No/1)atc:0710114884

:07/24/040/00018/A》 ν120/      1005.2019

Dccision : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to ratify thc liccnsc as undcr:-

QuantityEXPORT ITEM

LJPVC Colurnn/l)rop/Iliscr
Pipcs for subrncrsiblc llorc-
Wcll Purnps 0D 33rnm (1/4
inches) to 140 rnnr(5 inchcs)

IMPORTITEM

PVC RI:SIN

Irnpact Modificr

PVC Stabilizcr

I'roccssing AII)

QW

516ⅣIT 486ⅣIT

23ンIT

17ⅣIT

23 ⅣIT
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RA may take consequential action as per Policy / Procedures

ICasc No.:35/3/87-AIノ C1/2019

128‐
H011ilさ

:O1/87/050/00080/ノヽゝ420/

129 HQ「 ilC
:O1/87/050/00096/AⅣ 120/

130 HQ lrilC

:01/87/050/00097/Aン 120/

131 HQ IFilC

:01/87/050/00098/ノゝヽ420/

132 HQ IrilC

:O1/87/050/00099/Aν 120/

133 HQ lfilC

:01/87/050/00100/AM20/

Party Nainc:/1う NI'I｀ II

INI)l」 S′ I｀ ItIAI´ ItlJl〕 131ilt

PR()I〕 l」 C′ I｀ S PV.I｀ IノTI〕

ItI´A Irilc

:03/95/040/00085//＼ N120/

RI´Λ lrilc

:03/95/040/00039/AⅣ120/

ItIン ノ` lfilC

:03/95/040/00088/Aヽ /120/

RI″ A lrilc

:03/95/040/01220/Aゝ 419/

ItI′A Irilc

:03/95/040/00040/AⅣ 120/

RIンA lrilc

i03/95/040/01350/AM119/

ⅣIcct No/1)atc:3/87-

AI´ (〕 1/2019

29052019

1´ic No/1)atci031 0828946

10052019

Status:
I)cfcrrcd

Dccision : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to rcfcr to DPII'f for commcnts.

Decision : 'l'hc cornmittec considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc mattcr for want of'
comtncnts of I)cpartmcnt of Chcrnicals and Pctro Chcmicals

Casc No.:51/3/87-AIノ C1/2019 Party Nalnc:RI]Iッ IANCIう

INDUS′ I｀ RII]SIッ IⅣIITl]I)

ⅣIcct No/1)atc:3/87-       Status:

AIン C1/2019          Dcfcrrcd
2905.2019

1ン ic.卜(o/1)atc:0310828967 1

13.052019

ンIcct No/Datci3/87-      Status:

AI´ (〕 1/2019              11)cfcrrcd

2905.2019             ‐

Iン ic.卜i()/1)atc:0310828968 1

13.05.2019

ンIcct No/1)atc:3/87-      Status:

AI′ (〕 1/2019              1)cfcrrcd

29.052019

1ン ic卜lo/1)atci031 0828982

1305.2019

ンIcct No/Datc:3/87-     IStatus:

AIッ (〕 1/2019              Dcfcrrcd
2905.2019             1

1´ ic.卜 (ヾ)/1)atc:0310828985

13.052019

ⅣIcct No/1)atc:3/87-      IStatus:

AIン (〕 1/2019              1)cfcrrcd

29.05.2019

1ッ ic.卜(o/1)atc:0310828986

13.05.2019

Casc No.:52/3/87-AIノ (〕 1/2019 Party Nanlc:RIう I´ IAN(〕 l]

INI)USTRIIう SI′ IⅣIITIう I)

I)ecisitln i 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc mattcr for want of
commcnts of Dcpartmcnt of Chcrnicals and Pctro Chcmicals.

Casc No.:53/3/87-AIノ C1/2019 Party Nalllci REIン IANCI]
INDUS′ I｀ItlliS Iッ IンII′ I｀ 1]D

Decision I 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc mattcr for want of
commcnts of I)cpartrncnt of Chcmicals and Pctro Chcmicals.

Casc No.:54/3/87-AI′ C1/2019 Party Nanlc:RItIン IAN(〕 E
INI)US'I・ Iヽ I1lS I´ IンIITIう I)

Decision i 'l'hc comnrittcc considcrcd thc casc as pcr agcnda and dccidcd to dcl'cr thc mattcr lor want of
cornmcnts of Dcpartnrcnt of Chcrnicals and Pctro Chcmicals.

Casc No.:55/3/87-AIノ C1/2019 Party Nainci ltIう I′ IAN(〕 li

INDUSTRII:SIッ INII′ I｀ l]I)

l)ecision : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc mattcr for want o{'
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134 HQ lrilC

:01/87/050/00101/AM20/

135 HQ lrilC

101/87/050/00102/AM20/

136 HQ lrilC

iO1/87/050/00103/AⅣ 120/

Iヽ I´ノ` IfilC

:03/95/040/00014//ヽ ν120/

ItI´ A Ifilc

i03/95/040/01374/AⅣ 119/

Iミ I´ノゝ lrilc

:03/95/040/00062/Aン120/

ItIッA Irilc

:05/23/040/00045/AⅣ 120/

Iヽ Iン A llilc

:31/83/040/00101/ANi19/

Decision : 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc mattcr f,or want of

commcnts of Dcpartme nt of Chcrnicals and Pctro Chcrnicals.

conllllcnts()fI)cpartnlcnt of(〕 hcnlicals and Pctro(〕 hclllicals.

Casc No.:56/3/87¨ AIフ C1/2019 Party Namc:RItIン IANClう

INI)l」 S′ I｀ ItIItS I´ Iヽ41TlうD
Mcct No/1)atc:3/87-      ‐Status:

ノゝIン (〕 1/2019              ‐1)cfcrrcd

29.05.2019             1

1′ ic卜1()/1)atci0310829007 1

14.05.2019

ⅣIcct No/1)atci3/87-       Status:

AI´ (〕 1/2019              1)Crcrrcd

29.05.2019

1ン ic.No/1〕 atc:0310829009

1405.2019            1

4ヽcct卜lo/1)atc:3/87-      IStatus:

AIン (〕 1/2019              1)Cferrcd

29.05.2019             1

1´ ic卜(()/1)atc:0310829023

14.052019

I´ ic.卜(o/1)atc:0510410572

14052019

Status:
I)cl'crred

Iン iC卜I()/1)atci3110067412

1405.2019

ンIcct No/1)atc:3/87-      IStatus:

AIノC1/2019        1Defcrrcd
29.05.2019

1″ic.No/1)atc:0210209164

Casc No.:57/3/87-AIノ C1/2019 Party Nanlc:RIう IンIANCIう

INI)モ」STRI1lS Iン IンIITl]I)

Decision i 'l'hc committcc considcrcd thc casc as pcr agcnda and dccidcd to dclcr thc mattcr for want of'

commcnts of I)cpartrncnt of Cherlicals and Pctro Chcn-ricals.

Casc No.:58/3/87¨ AIノ C1/2019 Party Nanlc:RItIッ IANCIt

INDモ」S′ I｀ ItIItS I´ Iヽ41TI]I)

Dccision:′ I｀hc colllnlittcc c()nsidcrcd thc casc as pcr agcnda and dCCidcd to dcfCr thC inattcr R)r want of

COllllllCnts of I)cpartlllcnt Of(〕 hcinicals and Pctro Chcinicals.

Casc No.:63/3/87-AIJC1/2019  Party Namc:JINDAIン
POIッY   MCCt No/1)atc:3/87-

lrHン 4`S I´ TI).              AIノ C1/2019
29052019

Status:
Dcfcrred

1371諦 ::泥 50Ю 0108/AM2υ

Decision : .l.hc committcc considcrcd thc casc as pcr agcnda and notcd that hard copy of thc application

has not bccn rcccived. 'l'hcrcforc, cornmittcc dccidcd that thc sar-)c r-nay bc obtaincd lrorn RA and firrn and

dcfcrrcd thc casc.

Case No.:6 4t3187-Ll,Cll20l9 Party Natllc: PIIYCIIIIM Mcct No/l)atc'3181-
'l'lldliNOLoGIIls PV'1" i"l'D' AI-(11 12019

29.05.2019

HQ llilC

i01/87/050/00109/Aヽ420/

Dccision : .l.hc committcc considcrcd thc casc as pcr agcnda and notcd that hard copy of thc application

has not bccn rcccivcd. 'l'hcrcforc, committcc dccid.a tnutit",. sanlc may bc obtaincd {iom ItA and fir,r and

dcfcrrcd thc casc.

Casc No.:50/3/87-AI」 C1/2019 Party Namc:Glう lM POIン
YTItCH

INDUS'I｀ ItlliS PVT.Iン TD.

HQ IrilC ItI´A lrilc
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:01/87/050/00095/Aヽ 420/      :02/24/040/00015/ノ ンヽ120/      15.052019             ‐

1)ccision : 
′
Fhc collllllittCC cOnsidcrcd thc casc as pcr agcnda and dccidcd tO dctr thc nlattcr

cxamination ofthc casc by TcchnicalIう xpcrt(COnsultant){SK}

140 1HQ 17ilC

I:01/87/050/00111/AM20/

142 HQ IrilC

:01/87/050/00105/AⅣ 120/

HQ Filc

143.:O1/87/050/00106/Aヽ 120/

HQ IrilC

144 :01/87/050/00107/ノ Mヽ20/

RIンA lrilc

:34/24/040/00050/ノ Ⅳ`120/

RIン A Irilc

:03/95/040/00020/AⅣ120/

ItI´ /ゝ lrilc

:03/94/040/01136/ANl19/

RIン A lrilc

:03/94/040/00098/AM20/

Decision : 'l'hc committee considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc mattcr lbr
cxamination ol'thc casc by 'l'cchnical lrxpcrt(Oonsr"rltant) {l)NM } .

Casc No.:66/3/87¨ AIフC1/2019 Party Nainc:VISI()N
PR()I)【 」CTS(P)IンTI)

ⅣIcct lヾ o/1)atc:3/87-      Status:

AIン (〕 1/2019              1)crcrrcd

29.05.2019

1ン ic.卜(o/1)atc:3410045147

1505.2019

ンicct}ヾ 0/1)atc:3/87-       status:

AI′ C1/2019         Dcfcrrcd
29.05.2019             1

1´ ic卜Io/1)atci031 0829063

16.052019

and dccidcd to dcfcr thc inattcr ft)r、vant of

Mcct No/1)atc:3/87-   lstatus:

AI´ C1/2019          1Dcfcrrcd
29.052019             1

1´ ic卜I()/1)atc:0310829069 ‐

16.052019             1

Status:
Dcfcrrcd

Iンic.No/1)atc:0310829094

1605.2019

Ⅳlcct No/1)atc:3/87‐      ‐status:
AIフC1/2019          1Dcfcrrcd
29.05.2019             1

1ッ ic.卜ごo/1)atc:0310829064

16052019

Casc No.:59/3/87-AIノ C1/2019 Party Nanlc:RIう I′IANCI]
INI)モ」STRIIiS Iン IンIITI]I)

141 HQ IfilC ItIン A lrilc

:01/87/050/00104/AⅣ 120/      :03/95/040/00018/A Ⅳ120/

1)ccision :′ I｀ hc col■ 1■ ittCc considcrcd thc casc as pcr a3cnda

conlincnts()fI)cpartincnt of(〕 hcl■licals and PctrO(〕 hcnlicals

Casc No.:60/3/87-AI′ C1/2019 Party Nal■ c:RI]I″IANCI]
INDUSTRI1lS Iフ IMI′ I｀〕うI)

Dccision : 'l'hc contmittcc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc rnattcr for want of'
commcnts of Dcpartrncnt of Chcrnicals and Pctro Chcrnicals.

Casc No.:61/3/87-AIノ C1/2019 Party Nainc:13AI´ KRISHNA  Mcct No/1)atci3/87-
INI)l」 S'I｀ ItIIiS I´ Iヽ41TIう I)    AIン (]1/2019

29052019

Dccision : 'l'hc committcc considcrcd thc casc as pcr agcnda and notcd that hard copy of thc application
has not bccn rcccivcd. 'l'hcrcforc, cornrnittcc dccidcd that thc sarrc rnay bc obtaincd from I(A and firm.
'l'hc committcc also dccidcd that aftcr rcccipt of thc hard copy thc samc may bc scnt to DPII'I' for
comrncnts and dcfcrrcd thc casc.

Casc No.:6213187-Ll.Cll20l9 Party Nanrc: GI(P L'l'D.

Dccision : 'l'hc committec considcrcd thc casc as pcr agcnda and notcd that hard copy of thc application
has not bccn rcccivcd. 'l'hcrcl'orc, cornrnittcc dccidcd that thc samc nray bc obtaincd from RA and finrr.
'l'hc committcc also dccidcd that aftcr rcccipt of thc hard copy the sarnc may bc scnt to DPII'I' I'or
commcnts and dcfcrrcd thc casc.

Mccting cndcd with a votc of thanks to thc Chair.
+&&+$+J&JJe
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